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 Tuesday,  December  7,  I9n}

 Agrahayana  ‘16,  69  (Saka)

 The  Lok  Sabha  met  at  Ten  of  the  Clock.

 (Mr.  SPEAKER  in  the  Chair]

 RE.  STATEMENT  BY  DEFENCE
 MINISTER

 MR.  SPEAKER:  I  may  inform
 the

 House  that  the  Defence  Minister  will

 make  a  Statement  at  +  O'Clock  before  we

 adjourn.

 PAPER  LAID  ON  THE  TABLE

 ACCOUNTS  OF  ६  ENTRAL  snk  BOARD

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C.  GEORGE):  I  beg  to  lay  on  the  Table

 a  copy  of  the  Audited  Accounts  (Hind:

 versions)  of  the  Central  Silk  Board  for

 the  year  1968-69,  under  sub-section  (4)  of

 section  ९  of  the  Central  Silk  Board

 Act,  1948.  {Placed  in  Library.  See  No.

 LT-4235/74.]

 RAILWAY  CONVENTION
 COMMITTEE

 INTERIM  REPORT

 SHRI  R,  K.  SINHA  (Faizabad):  T  beg
 to  present  the  Interim  t  of  the
 Ratlway  Coevention  Cotumittes,  1971.

 20.05  hrs.

 STATUTORY  RESOLUTION  RE
 PROCLAMATION  IN  RESPECT

 OF  THE  STATE  OF  WEST
 BENGAL-—Contd

 MR.  SPEAKER  :  The  House  will  now
 take  up  further  discussion  on  the  Resoln+
 tion  moved  by  Shri  Mohsin  about  the
 continuance in  force  of  the  Proclamation.
 Shri  Subodh  Hansda.

 SHRI  SUBODH  HANSDA  (Midna-
 pore)  ;  Mr.  Speaker,  yesterday  when
 Shri  Bhattacharyya  was  speaking  he  said
 that  President’s  Rule  is  not  liked  by  the
 people  of  West  Bengal.  It  is  true  that  in
 a  democracy  there  must  be  representative
 government  of  the  people  but  in  the
 extraordinary  circumstances  which  have
 developed  in  West  Bengal  there  is  no
 Other  solution  except  President's  Rule.
 Though  he  said  that  this  is  not  welcomed
 by  the  people  I  can  say  that  President's
 Rule  is  welcomed  by  the  people  of  West
 Bengal  because  there  was  no  other  way
 to  check  the  disturbances.  Again,  he  was
 comptaining  that  there  is  nd  rule  of  law
 there.  But  we  should  remember  the  cir-
 cumstances  in  which  there  is  no  tule  of
 law.  He  was  also  complaining  of  police
 atrociiies  and  things  of  that  nature.  It  is
 true  that  there  are  certain  cases  where
 there  have  been  police  excesses  while
 there  are  many  cases  where  the  police
 remained  inactive.  I  feel  that  the  police
 should  Act  in  such  manner  as  the  situation
 demantls  and,  if  necessary,  they  must  act

 firmly  to  maintain  law  and  order.  I  hope
 the  Minister  will  go  into  the  question  of

 police  actirig  im  a  proper  mazner  and
 taking  tintely  action.

 Referring  to  the  dismissal  of  some

 government  servants  he  sad  that  it  was

 done  illegally  and  he  condemned the
 action  of  the  Govertior,  Even  though
 his  party  may  tke  that  view  the  people



 5  Re  continuance  of

 [Shri  Subodh  Hansda]
 of  West  Bengal  are  really  happy  to  see
 that  some  of  the  employees  who  wer¢
 indulging  in  politics  and  anti-national  acti-
 vities  have  been  rightly  dismissed  from
 service.  So  far  as  the  liking  of  the  people
 for  that  act  of  the  Governor  is  concerned,
 when  the  CPM  calied  a  bandh  in  Weet
 Bengal,  to  protest  against  the  dismissal,
 that  Gandh  was  frustrated  by  the  people
 of  West  Bengal.  Therefore,  they  cannot

 say  that  the  dismissal  of  those  government
 servants  was  disapproved  by  the  people
 of  West  Bengal,  or  the  actionof  the
 Governor  was  illegal.  In  fact,  i  would

 say  that  the  Governor  should  take  firm

 action  against  some  of  the  existing  emp-
 Joyees  who  are  still  indulging  in  politics
 in  West  Bengal.

 In  the  recent  past  there  were  heavy
 floods  in  West  Bengal.  Most  of  the  areas
 in  West  Bengal  were  flooded  and  there
 was  heavy  damage  to  crops  and  existing

 roads,  particularly  in  my  district.  Some

 of  the  areas  like  Naraingarh,  Sabangh,

 Pingla,  Bhagwanpur,  Pataspur,  Daspur,
 Dehra  and  Keshpur  were  badly  affected.
 ‘There  is  little  hope  of  good  crops  in  all

 ‘those  regions.  During  this  period  the

 prices  of  foodgrains  have  shot  up  and

 mow  they  are  above  the  reach  of  the  poor

 people.  Thase  people  who  are  poor  have
 mo  avenues  of  employment  either  and  so

 there  is  no  means  of  livelihood.  There  are
 starvation  deaths,  particularly  in  areas  like
 Naraingarh,  Sabang  and  Pataspur  Police
 Station  areas.  I  hope  government  will
 rush  rice  to  all  those  areas  just  to  save

 the  people  from  starvation.  Relief  work
 undertaken  in  all  those  areas  at  present
 is  quite  inadequate.  More  relief  work
 should  be  taken  up  in  those  areas  so  that
 the  people  could  be  saved  from  starvation.

 During  the  iscessant  floods  the  most

 important  roads  of  the  District  were  badly
 damaged,  particularly  the  roads

 feading
 {from  Midnapore  to  Dherua,  from  Balicha-
 ch  to  Pingla  and  from  Gopivallabhpur  to

 Pandachecha.  Some  of  the  other  impor+
 ‘kant  roads  are  completely  damaged  with

 the  result  that  public  vehicles  could  not

 ‘Ply  th  those  areas.  AH  those  roads  have  to

 We  repaired  or  reconstructed.  Apart  from
 “that'itew  toads  showld  be  constructed
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 in  the  interior  areas  like  Baospahati
 and  Belpahari  to  connect  Jhargram
 Ssubdsdivision  headquarters.  Then  there
 shoukid  be  a  good  road  to  conttect
 Mokrampur  to  Temathani  via  Madan
 Mokan  Chowk.  Now  that  area  is  neglected;
 particularly  during  the  flood  season,  thé
 entire  area  is  flooded  and  even  the  govern-
 ment  officials  are  not  able  to  go  to  that
 area  for  inspection.  So,  it  is  essential  to
 have  road  communication  to  those  area
 by  constructing  new  roads.

 Coming  to  unemployment,  it  is  perfec>
 tly  true  that  the  unemployment  problem
 in  West  Bengal  is  gradually  growing  up
 day  by  day.  It  is  no  use  sayingthatthe
 government  should  take  in  hahd  new
 industrial  units  just  to  give  employment
 to  these  people.  Government  have  taken
 up  the  46  point  programme  just  to  revive
 the  closed  units  and  take  overthe  sick
 units.  It  isnotan  easy  job.  Government
 have  taken  up  this  programme  but  I  do
 hot  think  this  will  solve  the  unemploy-
 ment  problem  in  West  Bengal,

 Who  will  invest  money  in  West  Bengal  ?
 No  one  is  willing  to  invest  money  in  West
 Bengal  in  industrial  units  because  they  are
 not  sure  whether  they  will  get  raw  mate-
 rials  and  a  return  on  their  investment.
 Unless  the  government  guarantee  the
 supply  of  raw  materials  no  industrialist
 is  going  to  set  up  any  new  industries  in
 West  Bengal,

 Government  have  set  up  many  finan«
 cial  institutsons  to  give  credit  to  industria]
 units.  But  the  finances  of  these  finaneijal
 institutions  are  controlled  by  industrialists
 like  Shri  Birla  who  have  their  own  repre-
 sentatives  in  the  financial  institutions,  The
 financial  institutions  are  not  giving  help
 to  the  sick  units.  Government  is  taking

 some  steps  to  revive  the  closed  industries.
 It  is  a  good  attempt,  no  doubt,  but  be-
 fore  giving  life  to  the  closed  industries,
 why  do  you  not  give  prolonged  life  to
 some  existing  industries  which  are  some-
 how  surviving.

 In  the  Haldia  Project  the.  local
 people  are  not  getting  any  employ
 ment.  On  the  other  hand,  people
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 from  outside  like  Calcutta  are  getting
 employment.  Why  not  government  give
 etnployment  to  the  local  people,  especially
 thoae  who  have  been  affected  by  the
 project.  I  hope  government  will  take  note
 of  this  ant  steps  will  be  taken  to  see
 that  the  local  people  get  a  chance.

 Now,  the  Government  have  taken
 up  certain  irrigation  projects,  Karasavati
 atid  Keleghai  projects.  These  projects  are
 already  under  construction.  For  these
 projects,  the  Government  have  taken
 thousands  of  acres  of  land,  as  well  as
 cultivable  lands,  from  poor  people  and
 they  have  not  been  given  compensation.
 I  know,  the  people  should  sactifice  for
 the  country’s  cause.  But  lands  taken  from
 the  people  who  have  got  only  2-3  acres
 for  the  construction  of  these  projects
 have  nothing  to  fall  back  upon.  I  want  to
 know  from  the  Government  what  help
 they  are  getting  from  the  Government,
 whether  they  have  been  [given  any  com.
 pensation.  I  would  urge  upon  =  the
 Government  to  take  steps  to  give  full
 compensation  to  the  poor  people  whose
 lands  have  been  taken  by  the  Govern-
 ment.

 Lastly,  there  are  some  other  irrigation
 projects  which  have  been  left  out,  parti-
 cularly,  in  the  Jhargram  sub-division,  the
 Dolong  rivet  project  which  is  pending
 since  ‘1947.  When  we  ask  the  Government
 about  it,  we  gct  a  reply  that  this  is  under
 coasideration.  Ido  not  know  how  long
 it  will  be  under  the  consideration  of  the
 Government.  There  is  the  Subarnarekha
 Embankment  scheme  which  isa  flood
 control  scheme.  If  this  Dolong  project  is

 taken  up,  it  will  serve  the  purpose  of
 flood-contro]  also.  I  hope,  this  will  be
 taken  up  to  save  the  people  from  floods
 gawellasto  help  them  to  get  irrigation
 from  this  river.

 DR.  RANEN  SEN  (Baraset);  Mr.
 Speaker,  Sir.  (Interruptions)

 When  f  was  in  the  West  Bengal
 Legislative  Assembly,  thia  is  how  we  used

 Bengal  (St.  Res.)

 to  address  the  Speaker  as  ‘Mr.  Speaker.”
 Bengali  is  a  very  flexible  language.  We
 adopt  all  English  words  init.  (Jnterrnp-
 tions)  *Mr.  Speaker,  Sir,  even  the  amend-
 ment  that  was  given  notice  of  by  the
 Marxist  party  on  this  resolution  has

 also  been  withdrawn  by  them.  There-
 fore,  there  is  no  other  way  out  than
 this  (the  President's  rule).

 On  the  President's  rule  in  West
 Bengal  I  will  initiate  my  discussion  by
 Stressing  the  need  for  civil  defence
 measures.  Mr.  Speaker,  Sir,  in  the  city
 of  Calcutta  and  the  adjoining  industrial
 belt  the  arrangements  for  civil  defence
 measuresare  not  satisfactory.  It  is  true
 that  asaresult  of  the  successful  attacks
 by  the  Indian  Air  Force,  the  Pakistan  Air
 Force  has  been  shattered  and  this  no
 doubt,  has  given  a  sense  of  security  to  the
 people  of  West  Bengal  but  still  I  feel
 there  is  full  justification  for  Stepping  up
 the  civil  defence  measures.  During  the
 last  few  days  many  cvents  have  taken
 place  both  at  national  and  international
 level.  Unless  we  take  adequate  lesson  from
 these  incidents  and  make  arrangements  to
 ward  off  any  possible  danger  that  may
 arise  in  the  near  future,  ]  am  afraid  the
 entire  civil  life  in  West  Bengal  will  be
 put  into  jeopardy.

 From  what  has  happened  during  these
 past  few  days,  it  is  not  clear  the  role  that
 China  will  play.  This  war  for  indepen. dence  has  made  one  thing  cleat  to  us all  beyond  all  shadows  of  doubt  that  the Soviet  Union  is  the  only  true  friend  of
 India.  They  are  also  the  true  friends  of
 the  freedom  loving  people  of  Bangla  Desh.
 The  Soviet  Union  have  helped  all  libera-
 tion  movement  all  over  the  world,  and
 they  have  once  again  come  forward  to
 help  the  people  of  Bangla  Desh  in  their
 struggle  for  freedom.  The  role  of  cons-
 Piracy  of  the  imperialist  America,
 is  not  difficult  to  discern  because  these
 imperialists  of  America  have  worked
 consistently  against  the  interests  of  the
 freedom  loving  people  of  Indo-China  end
 Middie  East.  It  wag  but  natural  that

 नए  original  speech  waa  delivered  in  Bengali.  _—_—  _  SSS
 *
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 Americe  will  adopt  the  same  policy  with
 régard  ta  Bangla  Desh  also.  But  it  was
 difficult  to  predict  the  role  “the  revolu-
 tionlist  China”  was  going  to  play.  Their
 main  role  was  to  stab  in  the  back  of  the
 freedom  movement  in  Bangla  Desh.

 Therefore,  Mr.  Speaker,  Sir,  for  the
 security  of  West  Bengal  and  keeping
 in  view  the  possibility  of  threat  from
 China  we  have  to  step  up  our  civil  defe-
 noe  measures.  A  citizens  council  has  been
 set  up  there.  This  council  has  met  only
 once  so  far.  An  executive  committee  has
 also  been  set  up.  But  this  body  like  the
 eatlier  body  has  also  met  only  once  so  far.
 Therefore,  I  would  like  to  ask  the
 Government  whether  we  can  put  up  with
 the  present  state  of  affairs  or  we  should
 bring  about  an  improvement  therein.
 Let  us  suppose  the  State  is  placed  under
 a  difficult  position.  There  is  no  good
 arrangement  for  supply  of  water  to  the
 people.  Moreover,  the  committees  that
 have  been  formed  have  not  been  deten-
 tralised  a  fact  which  was  stressed  by  my
 friend  Shri  Jyotirmoy  Bosu,  the
 other  day.  Asaresuitof  this  non-decen-
 tratisation  these  bodies  would  not  be  able
 to  enlist  the  cooperation  of  the  common
 people  for  war  efforts.  Even  assuming
 that  war  is  not  thrust  upon  this  State,  it  is
 necessary  to  strengthen  this  State
 because  from  here  we  can  help  the  jawans
 andthe  men  of  Mukti  Bahini  who  are

 fighting  in  Bangla  Desh.  Therefore,  the
 second  urgency  of the  situation  is  that  the
 Government  should  take  early  steps  to
 ensure  reopening  all  the  factories  that  are
 lying  closed  at  present.  This  will  not  only
 offer  employment  to  people  but  the
 production  thet  will  be  achieved  will  go  a
 long  way  to  lend  support  to  our  war
 efforts.  Therefore,  Isay  Sir,  that  all  the
 defence  employees  that  have  been  retren+
 ehed  should  be  called  back  and  they
 should  be  offered  employment.  The
 Government  should  stop  the  policy  of
 retrenchment,  At  the  momeat  all  the
 political  parties  in  West  Bengal  are  with
 the  Government  and  nothing  should  be
 done  which  may  affect  industrial  peace
 in  the  country.

 DECEMBER  N  7  Proclamation  re  Wo  है
 Bengal  (St.  Res.)

 Today  West  Bengal  is  being  ruled  by
 the  bureaucrats  and  police-—-to  put
 things  in  plain  words.  These  bureauciate
 are  doing  more  harm  than  good  and
 police  have  on  many  occasions  taken  to  a
 policy  of  repression—a  fact  which  even
 members  of  the  Congress  party,  ]  hope,
 will  concede,

 Therefore,  if  we  are  to  strengthen  the
 State  of  West  Bengal  then  during  this
 President's  rule  the  Government's  policy
 should  be  directed  to  make  the  people
 happy.

 I  come  from  Bongaon  which  is  on  the
 border.  I  have  received  information  from
 Bongaon  and  the  near  about  places
 that  many  people  were  injured  and
 killed  as  a  result  of  border  shelting.  It  is
 time  that  the  Government  should  state
 clearly  asto  what  they  are  going  to  do
 with  these  persons.  After  all  these
 persons  had  to  suffer  for  no  fault  of
 their  own.  The  other  day  I  saw  a  television
 feature,  wherein  it  was  stated  that  more
 than  8i  persons  were  dead  and  more
 than  500  persons  were  injured  as  a  result
 of  Pakistan  action  in  West  Bengal.  These
 are  common  people—these  are  poor
 people.  I  would  like  to  know  from  the
 Government  why  these  persons  should
 not  be  given  the  benefits  of  war  risk
 insurance.  Every  member  of  this  House
 should  know  that  many  thousands  of
 persons  were  killed  or  injured  in  Tripura-
 Assam  border.

 Now  I  whould  speak  something  about
 the  cultivators  of  West  Bangal.  At  present
 more  than  one  lakh  police  cases  ate
 pending  against  these  cultivators.  If  we
 expect  that  the  cultivators  should  produce
 more,  then  all  these  cases  should
 be  withdrawn  immediately.  Not  only
 this.  Barring  all  those  persons  against
 whom  Government  have  positive  evidence
 of  having  helped  the  enemy  or  having
 acted  as  their  agents,  all  other  persons
 who  were  arrested  for  taking  part  in
 democratic  agitations,  agrarian  agite-
 tions  should  ba  released  and  all
 prisoners  should  be  released  forthwith.  Gf

 द
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 courge,  I  do  pot  say  that  the
 MLA  who  was  arrested  with  a  revolver

 should  be  released.  But  J  say  all  those
 persons  who  had  no  spacific  charge
 againts  them  should  be  released.

 The  jute  workers  comprise  the  big  sec-
 tion  of  the  industrial  workers  of  West
 Bengal  and  their  numberis  indeed  a  big
 one.  These  workers  have  put  forward  a
 demand  for  increase  in  their  wages.  Day
 before  yesterday  the  Foreign  Trade
 Department  had  issued  a  pamphiet
 wherein  it  was  stated  that  this  year  as
 compared  to  the  last  years,  the  jute
 goods  to  be  produced  for  export  will  be
 more  than  600  crores  of  rupees  over
 the  last  year’s  figures.  This  is  what  the
 Government  says.  Then  I  ask  the
 Government  how  many  hundreds  of
 crores  of  rupees  will  go  into  the  pockets
 of  jute  mill  owners.  Thus  the  Govern-
 ment  help  the  mill  owners  to  earn
 while  they  do  nothing  with  regard  to  the

 demands  of  the  workers,  Are  we  to  believe
 that  the  President’s  rule  in  West  Bengal
 is  only  to  let  loose  the  police  for  a
 lathicharge  on  the  people  or  they  will
 also  do  something  to  meet  the  demands
 of  jute  mill  workers.  The  workers  of  the
 Indian  Oxygen  Company  are  producing
 gas  which  is  used  for  defence
 purposes  and  other  purposes  also.
 The  owners  of  this  company,  taking
 advantage  of  the  war  situation,  is  trying
 to  violate  the  agreements  that  had  been
 arrived  at  with  the  workers  and  the  Labour
 Department  of  West  Bengal  Government
 has  done  nothing  in  this  matter.  Therefore
 I  would  like  to  know  if  during  the
 President's  rule,  which  is  being  extended
 for6é  months  more,  the  Government
 would  intervene  in  this  matter  or  not.

 When  the  news  about  the  recognition  of
 Bangla  Desh  by  the  Government  reached
 Weet  Bangal,  scenes  of  jubilation  were
 witnessed.  Boys  danced  on  the  streets;
 they  sang  in  ecstacy  and  distributed
 sweetson  the  streets.  It  is  necessary
 thet  every  effort  should  be  made  to
 enlist  the  cooperation  of  the  people  for

 war  efforts  who  are  89  very  sensitive  to
 such  matters.

 The  prices  have  soared  very  high
 and  things  have  gone  beyond  the  reach
 of  acommon  man,  but  things  are  being
 eold  in  black  market.  I  would  like  to
 know  how  many  hoarders  and  bdieck
 marketeers  have  been  arrested  during  the
 President’s  rule.  Why  should  nat
 Government  whip  the  black  marketeers
 in  open  streets.  Even  baby  food  is  not
 available.  Therefore,  |  would  like  to
 know  whether  Government  is  going  to
 deal  with  these  peopie  with  a  firm  hand.
 Turge  that  Government  should  take  every
 step  to  bring  down  the  prices  of  commo-
 dities  all  over  India.  Finally  I  would
 urge  upon  my  Marxist  friends  that  if
 they  are  feft  with  any  revolutionary
 conscience  then  to  them  I  should  say
 ‘Beware  of  China’.

 “SHRI  PRIYA  RANJAN  DAS  MUNSI
 (Calcutta  South):  Mr,  Speaker,  Sir,
 (interruptions)  I  feel  proud  speaking  in
 my  mother  tongue  today.  f
 generally  speak  in  English,  The
 differences  of  languages  is  not  the
 main  thing  today.  There  has  not  been  any
 conflict  in  Bengal  over  languages.  The
 conflict  has  taken  place  in  Bengal  over
 establishment  of  democracy.  Today  my
 heart  is  overwhelmed,  my  heart  wants  to
 speak  and  sing  in  that  language  through
 which  the  feelings  of  Mujibur  Rehman
 found  expression.  I  am  not  speaking  in
 Bengali  due  to  my  bias  against  any
 language.  Today  a  proposal  has  come
 before  this  House  for  extending  the
 President’s  rule  in  West  Bengal  by  another
 six  months,  In  this  connection  I  have  a
 few  submissions  to  make.  Three  questions
 are  very  importent  in  this  context.  Firstly,
 the  question  of  holding  elections  in  West
 Bengali,  secondly  the  political  situation
 in  West  Bengal  and  thirdly  the  problems
 that  pervade  the  industrial  sphere  in
 West  Bengal  today.  !  won't  take  much
 time  because  at  this  historic  moment

 only  the  people  of  West  Bengal  but
 the  people  of  the  entire  country  are
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 anxiously  waiting  for  significant  develop-
 Ments  to  occur.  I  know  at  this  historic
 moment  our  victory  can  be  best  engured
 if  we  can  rise  ghove  petty  political  narro-
 wness.  Therefore,  through  my  speech  I
 do  not  desire  to  take  up  petty  political
 matters  and  I  do  not  wish  to  hurt  the
 feelings  of  other  political  parties  also,
 Xfecl,  Sir,  that  we  have  been  provided
 with  another  opportunity  to  rectify  our
 past  political  mistakes  at  this  historic
 moment  through  the  countrywide  decla-
 ration  of  emergency.  After  the  expiry  of
 President’s  rule  when  the  trme  comes  for
 formitig  a  democratic  Government  in
 West  Bengal  through  fresh  elections,  |
 wish,  then  all  the  political  parties  will
 be  able  to  cooperate  fruitfully  to  raise  the
 preatige  of  West  Bengal  on  the  democratic
 front.  The  workers  of  our  party,  the  work-
 ers  of  CPI  and  CPM  should  do  well  to
 remember  that  if  we  want  tocreate  a
 “Sonar  Bangla”  in  West  Bengal  as  was
 dreamt  by  Mujibur  Rehman,  then  we
 should  bring  an  end  tothe  regime  of  pipe
 guns  and  Bombs  in  West  Bengal.  I  feel
 that  the  new  horizons  and  new  dreams
 that  have  emerged  today,  in  that  situation
 we  (all  political  parties)  will  be  able  to
 work  in  cooperation,  peace  and  harmony.
 Mr,  Speaker,  Sir,  it  has  not  been  possible
 to  hold  fresh  elections  in  West  Bengal
 primarily  due  to  two  reasons.  Firstly,  in

 all  those  areas  where  the  refugees  from
 Bangla  Desh  have  been  settled,  it  has  not
 been  possible  to  scrutinise  and  overhaul
 the  voters  lists  due  to  the  unsettled  and
 emergent  conditions  prevailing  there.
 Secondly,  the  officials  i.e.,  the  SD.  0.,
 the  police,  magistrates  etc.,  are  &  busy
 and  having  their  hands  ful  with  the
 refugee  problem.  Another  thing  that
 appears  important  to  me  is  that  apart  from
 thesé  areas,  an  impression  has  taken  root
 in  the  minds  of  the  people  of  our  entire
 State  that  it  is  futile  to  hald  slection  after
 elaction.'This  does  not  serve  any  purpose.
 It  will  be  better  to  establish  and  maintain
 same  stability  in  the  political  and  adminis-
 titative  sphere  over  a  period  of  time
 before  holding  fresh  elections.  You
 era  sware  Sir,  that  during  the  Presi.
 dent’srule  and  under  the  able  leadership
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 Of  Shri  Siddhartha  Sankar  Ray,  and  dus tothe  farsightedticss  of  Mr.  Dias,  there has  been‘  marked  improvement  in  the law  and  order  situation  in,  Weat  Bengat. I  do  not  believe  that  there  has  beer  a
 complete  political  stability  and  establish. ment  of  law  and  order  in  Bengal  or  that the  police  excesses  etc.  have  complete disappeared  but  I  certainly  believe  that
 the  situation  has  considerably  improved and  it  is  much  better  today  than  what  wag
 two  years  ago.

 In  the  Industria]  sphere  in  West  Bengal,
 Sir,  the  Government  has  constituted  the
 Industrial  Rehabilitation  Corporation  of
 India  with  the  object  of  helping  the  sick
 industries,  The  workers  should  have  been
 given  representation  im  the  Board  88  we
 have  already  discussed  in  the  Consultative
 Committee.  But  instead,  we  find  a  person
 called  Abhijit  Sen  who  is  a  black  person
 in  his  deeds,  who  has  swallowed  3  crores
 of  rupees  belonging  to  the  Government, has  been  entrusted  with  a  Position  of  res~
 ponsibility  in  that  Board.  Another  person called  S.  Hada,  who  is  closely  associated
 with  the  Birla  Group  has  also  been  includ-
 ed.  If  the  industries  of  West  Bengal  are  to
 undergo  a  healthy  revival,  then!  would
 Suggest  that  these  two  persons  should  be
 removed  forthwith  and  the  Board  should
 be  reconstituted  with  persons  who  will  be
 answerable  to  the  Government.  Now,  Sir,
 Twill  mention  a  few  things  about  the
 condition  of  the  farmers  in  West  Bengal.
 It  is  true  that  the  tillers  of  the  land  in
 West  Bengal  are  fully  cooperating  with
 the  Government  in  view  of  the  emergent situation  prevailing  in  the  country,  But
 the  Jotedars  and  big  landlords  taking
 advantage  of  the  situation  have  taken  over
 full  controlof  the  produce  of  their  taif
 and  have  hidden  the  stocks,  just  as  the
 black  marketeers  and  hoarders  of  Dethi
 have  hidden  all  stocks  of  kerosene.  Sir,
 if  you  watch  the  liberation  struggle  in
 Bangla  Desh,  you  will  notice  that  those
 who  stood  at  the  forefront  of  that  struggle’
 are  the  farmers,  the  poor  and  the  students,
 In  this  part  of  Bengal,  ifthe  farmets  are
 exploited,  those  who  produce  grains  fér
 feeding  the  jawans,  for  feeding  the  पैंबकियान
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 ह... .  of  Parliament,  if  they  are  exploited
 by,  the  Jotedars  taking  advantages  of  the
 emergency  and  the  police  help  the  Jote-
 dacs  then,  I,  in  spite of  beinga  Congress
 member  myself  will  raise  my  Voice  against
 the  Congress  administration  and  I  will
 openly  revolt.  I  feel  that  a  time  has  come
 when  we  should  all  broaden  our  outlook
 and  work  in  cooperation  and  harmony  for
 the  betterment  of  the  country,  irrespective
 of  our  political  ideologies  or  party  affilia-
 tidns.  I  believe  that  the  youngmen  of  the
 CPI,  CPM,  Congress  and  other  parties
 have  committed  mistakes  due  to  defective
 leadership.  Today  they  should  change  their
 Outlook  and  rise  above  petty  rivalries
 and  try  to  work  in  cooperation  with  each
 other  for  a  common  goal,  About  the
 situation  in  Calcutta  that  was  mentiqned  by
 Dr.  Ranen  Sen  just  now,  I  will  say  that
 there  38  nothing  new  in  that.  The  same
 situation  obtains  in  Delhi  and  other  places
 also,  Sir,  in  my  constituency  i.e.,  South
 Calcutta  the  people  have  mainly  two
 problems—  one  pertaining  to  Bustee  and
 the  other  pertains  to  the  film  industry.

 I  will  conclude  my  speech  by  again
 stressing  upon  the  problems  stated  by  me
 earlier.  Mr.  Speaker,  Sir,  I  hope  you  have
 understood  the  reasons  for  my  speaking
 in  Bengali.  The  reason  is  that  my  heart  is
 very  much  overwhelmed  today.  I  wanted
 to  speak  in  the  same  language  in  which
 Rabindranath  Tagore  sang  ‘Jana  Gana
 Mana"  the  national  anthem  of  India  and
 Sheikh  Mujibur  Rehman  also  sang  “Amar
 Sonar  Bangla.....°”?  the  national  anthem
 of  Bangla  Desh.  J  had  no  intention,  Sir,
 to  enter  into  any  language  controversy.
 Let  there  be  no  misunderstanding  about  it.

 *SHRI  SAKTI  KUMAR  SARKAR
 (Joynagar):  Mr.  Speaker,  Sir  I  whole-
 heartedly  support  the  resolutiou  which
 seeksto  extend  President's  rule  in  West
 Bengal  by  six  months  mote.  I  believe
 that  the  President’s  rule  in  the  State  is
 eqnstitutionally  valid.  It  is  a  democratic
 move  becayse  the  administration  in  West
 Hengal  ig  being  run  under  the  sopervision
 of  Parliament.

 (St.  Res.)

 Mr.  Dias,  the  Governor  West
 Bengal,  is  now  at  the  helm  of  the  adminis-
 tation  of.  the  State  and.  mo  dogbe  the
 steps  that  have  been  taken  by  hini  have
 assumed  important  significance,',We  were
 living  in  a  stato  of  frustration,  anguish  and
 despair  and  the  administrative  machinery
 of  the  State  had  come  under  the  political
 influence  of  political  parties  there,  $  must
 congratulate  Mr.  Dias  for  the  significant
 steps  that  he  had  taken  to  free  the  admii-
 nistrative  machinery  of  the  State  from
 politica]  influence.  I  fee]  that  the  people
 of  West  Bengal  have  breathed  a  sigh  of
 relief  from  the  misrule  of  the  admin:
 tration  of  the  two  erstwhile  United  Front
 Governments,  Today  the  people  are  abfe
 to  move  about  freely  on  the  streets,  But
 it  does  not  mean  that  the  situation  is
 completely  satisfactory.  Even  today
 instances  of  police  excesses  are  there
 and!  feel  that  the  situation  needs  to  ‘be
 imptoved  further,  In  this  connection’  ¥
 would  like  to  make  a  pointed  reference
 to  one  matter  of  importance.  The  conduct
 of  the  senior  officers  who  are  running  the
 administration  in  the  State’  is  far  fron
 happy.  They  have  not  been  able  to.attune
 themselves  to  democratic  values  nor  ‘they
 have  been  able  to  meet  the  hopes  and
 aspirations  of  the  people.  They  are  still
 living  with  their  old  bureaucratic  ways  and
 they  have  not  been  able  to  rid  themselves
 of  its  baneful  influences.  When  we  the
 Members  of  Parliament  approach  them  on
 any  matter,  they  do  not  even.  show  the
 barest  courtesy  of  a  ‘‘Namaskar”’.  There-
 fore,  Mr.  Speaker,  Sir,  I  will  pray  to  you
 Sir,  as  ahead  of  this  House,  you  should
 kindly  intervene  in  this  matter,  At  least
 when  the  MPs  approach  the  officials  of
 West  Bengal  Government  they  should  be
 shown  due  courtesy.

 {  would  like  to  say  on  another  matter
 ofimportance.  We  feel  really  ashamed  and
 sorry  for  the  ificidents  that  have  taken
 place  in  different  jails.  ]  had  repeatedly
 sounded  words  of  caution  in  titis  regard.
 It  is  most  unfortusate  that  the  sénior  posts
 have  been  manned  by  the  IAS  officers  who
 have  no  practical  experience  and  most  of
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 these  jail  incidents  have  taken  place  because
 of  thé  Inok  of  experience  of  thest  officers,
 During  the  fast  one  year  atleast  50  persons
 wero  kite  in  jails  of  West  Bongal  and]
 had  invited  the  attention of  Mr.  Dias  and
 the  Home  Minister  Mr,  Pant  but  nothing
 was  done,  Therefore,  I  feel  that  we  have  to
 phy  our  alert  attention  to  improve  the  law
 and  order  situation  and  the  bureaucratie
 administration  in  the  State.

 I  will  conchude  by  saying  a  few  words
 about  the  floods  in  the  State.  During  the
 last  threo  years  the  State  was  visited  by
 floods  repeatedly.  We  have  discussed  this
 issue  many  times.  My  area,  the  Sundarbana,
 ig  affected  adversely  every  year  but  we
 find  that  due  to  paucity  of  funds  nothing
 could  be  done  by  the  State  Government.
 Talso  feelSir,  that  under  the  prevailing
 citcumstances  it  would  not  be  possible  for
 the  State  Government  to  bear  the  economic
 Burden  for  these  measures.  I  will  therefore
 urge  upon  the  Irrigation  Minister  through
 you  Sir,  that  Centre  should  come  forward
 to  bear  70  to  80%  of  the  expenses  for
 flood  protection  measures  in  the  State.

 And  finally  about  Sundarbans—the
 neglected  Sundarbans.  I  have  repeatedly
 asked  for  the  development  of  this  area.  I
 was  given  an  assurance  also  that  the  area
 will  be  developed  anda  Sundarban  Deve-
 lopment  Board  will  be  constituted.  I  had
 written  to  the  Prime  Minister  also.  She
 had  written  mo  back  to  say  that  the  matter
 was  receiving  attention  but  beyond  this
 nothing  has  been  done.

 I  will  therefore  appeal  to  the  West
 Bengal  Government  and  the  Governor
 that  they  must  immediately  take  some
 statutory  measures  to  set  up  the  develop-
 ment  board  for  the  Sundarbans.  Once
 again  I  jend  my  support  to  the  extension
 of  Prosident’s  rule  in  West  Bengal  for 6
 maonths  and  white  daing  to  will  request
 ty  CPM  friends,  that  in  view  of  the  omer-

 sitgation  in  the  country  if  they
 refeain  from  hurling  the  criticisms  against

 »  President's  rule,  then  I  fool  it  wilt
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 strengthen  the  administration  in  the  State,
 With  these  words  Sir,  I  conclude  my
 speech.

 MR.  SPEAKER  :  May  I  bring  it  tothe
 notice  of  the  hon.  Members  that  some
 time  back  we  introduced  this  practice  that
 only  those  Members  who  give  their  names
 in  advance  with  copies  to  the  interpreters
 could  be  allowed  to  speak  in  a  language
 other  than  English  and  Hindi.  It  is  very
 difficult  for  our  staff  to  be  taken  off-hand.
 Sometimes  they  are  yery  much  handicapped.
 It  is  only  the  second  day  since  we  recogni-
 sed  Bangla  Desh  and  nobody  is  speaking
 in  any  other  language  than  Bengali.

 SHRI  DD.  BASUMATARI  (Kokrajhar):
 South  Indian  languages  are  being  allowed.
 Everybody  wants  to  speak  in  his  own
 Janguage,

 SHRI  R.  5.  PANDEY  (Rajnandgaon):
 We  do  not  follow,  but  we  enjoy  the
 language

 oft  जगन्नाथ  राव  जोशी  (शाजापुर)  :

 द्रध्यक्ष  महोदय,  छापने  कमी  नियम  बत

 लागा  कि  हिन्दी  शौर  प्रयोजन  के  प्रस्ताव
 जो  भी  किसी  दूसरी  भाषा  में  बोलना

 चाहेंगे  उनकी  स्पीच  की  ऐडवान्स  कापी

 देनी  पड़ेगी  ।  जब  यह  बात  पहले  उठी  थी
 तब  भी  मंत्री  महोदय  के  ध्यान  में  यह  बात
 लाया  था  कि  लोक  सभा  का  सदस्य  चुने
 जाने  के  लिए  किसी  का  पढ़ा  लिखा  होना
 प्राप्यक  नहीं  हैं।  यहां  जो  भी  सदस्य
 जायेंगे  बहु  पढ़ना  लिखना  अवश्य  जानेंगे

 ऐसा  झावदइयक  नहीं  है।  इसलिए  इस
 नियम  में  परिवर्तन  होना  चाहिये।
 पार्लियामेंट  में  उनके  आने  पर  कोई  रोक

 नहीं  है।  कोई  भी  बेपढ़ा  लिखा  आ्रादमी
 भा  सकता  है  जनता  के  प्रतिनिधि  के  रूप
 में  ;  इसलिए  इस  नियम  में  थोड़ा  चरि

 बैग  करना  चाहिए  ।  बैसे  तो  में  भी  कीमत

 बोल  सकता  हूँ  क्योंकि  यहां  पर  चसके

 अनुवाद  की  व्यवस्था  है  t
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 meme  सहीदन  ८  झापा  तो  बड़ी  अच्छी

 हिन्दी  बोल  सकते  हैं  1

 क्रि  जगल्ताभशा  जोशी:  फिर  भी

 नियमों  में  परिवर्तन  होना  चाहिये।

 अध्यक्ष  महोदय  :  प्रखर  इस  तरह  के

 दो  धार  आदमी  ध्रौर  झा  गए  तो  बड़ी

 मुश्किल  हो  जायेगी।  मैं  भाप  से  श्घ्ी

 सहीं  करता।  यहां  तो  पढ़े  लिखे  आदमियों

 को  ही  धाना  चाहिये  i  भौर  बहुत  से

 से दास  हैं  जहां  पर  बेपढ़े  लिखे  लोग  जा

 सकते  हैं  ।

 ी  हुकमचंद  कछु बाय  (मुरैना)  :  इस

 वक्त  बहुत  से  अनपढ़  लोग  ऐसे  है  जिनका

 प्रतिनिधित्व  यहां  नहीं  है।  उनका  भी

 प्रतिनिधित्व  होना  चाहिए  ।

 भ्रध्यक्ष  महोदय  :  मै  आपको  अनपढ़

 नहीं  समझता  ।  अगर  भाप  जैसे  अनपढ़

 लोग  दो  चार  शौर  झा  जाये  तो  बडी

 मुश्किल  हो  जायेगी  ।  श्राप  भ्रच्छे  खासे

 पढ़ें  लिखों  से  ज्यादा  समझते  हैं  |

 SHRI  DINEN  BHATTACHARYYA
 (Semmpore):  Your  ruling  was  only
 this  that  :f  a  member  wanted  to  speak
 in  Bengali,  he  will  smtimate  it  to  the
 Secretar.at  two  hours  in  advance

 MR.  SPEAKER:  My  predecessor
 made  an  exception  inthe  case  of  some
 States.  Of  course,  under  the  Constitution,
 it  should  be  either  Hindi  or  English.
 We  made  certain  departures.  I  thought
 there  should  be  no  discrimination.  If
 we  make  a  departure  im  one  case,  we

 have  to  doit  in  other  cases  also.  But
 ३0  far  as  giving  notice  and  &  copy  of  the

 apeech  is  concerned,  that  will  apply
 uniformly  to  al)  the  regional  languages,
 asit  applies  to  the  South.

 SHRI  DINEN  BHATTACHARYYA:
 Members  from  the  South  do  not  give
 advadce  copy  of  their  speeches.

 MR.  SPEAKER  :  We  do  get  it.  There
 are  a  tumber  of  peopte  who  are  masters
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 in  English  or  Hindi,  tut  they  speak  ia
 the  regional  languages.

 DR,  RANEN  SEN:  This  year  you
 had  told  us  that  we  have  only  to  give
 two  hours’  advanae  notice  before  we
 speak  inthe  regional  languages.  ह  have
 given  two  days’  nottce.

 MR.  SPEAKER:  I  did  not  object  to
 your  speaking  in  Bengali,  because  that
 was  your  maiden  speech  in  Bengali.

 शौ  राम  सहाय  पांडे  (राजनंदगांव)  :

 अध्यक्ष  महोदय,  मेरा  एक  सुझाव  है  आपने

 पहली  दफा  कहा  था  कि  जब  भी  कोई  मानवीय

 सदस्य  हिंदी  और  अंग्रेजी  के  अतिरिक्त  'किसी

 इधर  भाषा  में  यहां  बोले  तो  उनको  आपको

 लिखित  स्पीच  पहले  भेजनी  चाहिये।  लेकिन

 बंगला  भाषा  के  संबंध  में  मुझे  यह  कहना  हैं
 कि  दो  तीन  दिनों  सक  आप  ऐसा  न॑  कीजिये।

 हमको  बंगला  भाषा  सुनने  में  बड़ी  अच्छी

 लगी  ।  इसके  माध्यम  से  बढ़ी  भारी  भारती

 हुई  t  wet  हम  समझे  वा  न  समझें,  वहू  हमे
 को  अच्छी  लगती  है।  जितने  ही  मानवीय

 सदस्य  बगला  बोलने  के  लिये  कीन  हैं,  उतने

 ही  हम  उनको  सुनने  से  लिए  कीन  हैं।  हम
 शायद  एक  भी  शब्द  नहीं  बोल  सकते,  लेकिन

 हम  समझते  है  कि  इसके  द्वारा  एक  क्रान्ति  हुईं
 है  एक  जागरण  की  बात  हुई  है।  इस  लिए
 इसकी  इजाजत  आपको  देनी  चाहिये।

 *SHRI  C.  T.  DHANDAPANI
 (Dharaputam):  Mr.  Speaker,  Sir,
 before  I  extend  my  whole-hearted
 support  to  the  Resolution  moved  by  the
 hon.  Deputy  Minister  of  Home  Affairs,
 secking  the  approval  of  the  House  for
 extending  the  President's  rule  in  West
 Bengal  by  another  six  months,  २  would
 like  ta  say  a  few  words.  Begayse  of  the
 historical  common  cultural  and  emotional
 link  between  the  Temilians  aid  the
 Bengalis,  Jam  emboldened  to  participate
 dn  this  debate  and  make  some  oqnerete

 nae aaainn  Sem
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 suggestians  for  implementation  by  the

 Cetteal  Government  in  West  Bengal.

 Sir,  on  account  of  political  instability
 Jeading  to  chaos  and  confusion  among
 the  people  in  many  parts  of  the  country,
 the  President's  rule  in  the  States  has  be-

 come  the  order  of  the  day.  When  the

 people  of  the  country  are  unable  to

 choose  as  to  which  political  party  they

 should  give  their  votes  and  when  no  po-
 litical  party  gets  the  majority
 of  grats  in  the  legislature  at  a  result  of

 the  dilemma  inthe  people  toselect  such

 8  political  party  to  rule  the  state,  the

 President's  rule  fromthe  Centre  is  im-

 posed,  Itis  ironical  that  ina  democracy
 the  President’s  rule  in  some  States  should

 be  welcomed  and  in  some  others  it  should

 be  imposed  from  the  Centre  much

 ageinst  the  wishes  of  the  people.

 ३  would  like  to  strike  a  note  of  warning
 to  the  political  parties  contributing  to
 the  creation  of  this  unfortunate
 situation  in  the  country.  If  this

 esirable  tendency  is  allowed  to  conti-
 nue  in  our  country,  surely  the  democratic

 aspirations  of  the  people  will  be  crushed
 wnder  this  kind  of  autocratic  ambition

 of  aruling  party  in  the  Centre.  In  fact,
 this  sounds  the  death-knel]  for  democracy
 in  ovr  country.  It  is  high  time  that  the

 political  parties  in  our  country  listen  to
 the  gong  and  seatch  their  conscience  as

 te  how  they  can  win  back  the  faith  and
 confidence  of  the  people.  They  owea

 duty  not  only  to  themselves  but  also  to
 the  people  of  the  country  who  have
 irrevochbly  chosen  the  democratic  way
 of  life.  ‘The  political  parties  of

 ‘the  country  should  realise  that  the  people
 steno  longer’  to  be  treated  as  pawns

 in  the  game  of  politics  andit  is  impera-
 tive  tliat  the  political  parties  should  lay
 treater  stress  on  the  welfere  programmes
 forthe  people  rather  than  on  all  kinds
 Of  political  philosophy. Ma
 |  iiidhe  same  people of  the  country  are
 gurpriegd  and  shocked  at  the  rapidly
 deteriorating  Jaw  and  order  situation
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 knowledge  that  the  oodtributidn  of  the
 political  parties  for  thig  sorry  state  of
 affairs  in  West  Bengal  is  not  of  4  small
 otder.  The  Commmist  Party  of  India
 (Marxist)  ig  encouraging  violent  aeti-
 vities  like  murder,  shooting,  looting,
 arson  etc.  asthe  means  for  solving  the
 problems  belng  faced  by  the  people  in
 the  country,  They  seem  to  believe  that
 solutions  can  be  found  to  any  problem
 by  taking  resort  to  rifles  and  guns.  I
 would  like  to  tell  that  they  are  sadly
 mistaken  in  their  approach  and  if  it
 spreads,  then  democracy  in  the  country
 willbe  extinct  in  a  short  time.  They
 should  realise  thatinthe  atmosphere  of
 deteriorating  law  and  order  situation  no
 worthwhile  developmental  programmes
 can  be  undertaken  and  completed,

 Shri  Siddhartha  Shankar  Ray,  the
 Minister  of  Education  in  the  Central
 Cabinet,  isalso  designated  as  the  Mini-
 ster  for  West  Benga}  Affairs.  He  has  an
 Office  in  Calcutta  to  look  after  his  work
 in  West  Bengal.  Itis  incomprehensible
 tome  that,  after  appointing  .a  retired
 I.C.8.  Officer  as  the  Governor  of  West
 Bengal,  why  should  a  Central  Minister
 be  in  charge  of  West  Bengal  affairs,
 I  would  like  to  pose  this  question  ३  is
 this  arrangement  really  meant  to  help
 the  people  of  West  Bengal  or  is  it  meant
 for  the  political  gains  of  the  ruling  party
 in  the  Centre?  I  would  jike  to  know
 whether  this  Minister  is  fooking  after
 the  economic  development  of  West  Ben-

 gal  or  its  political  development?  I  am
 afraid  that  this  unhealthy  precedent
 might  be  made  use  of  by  the  Centre  in
 future  in  the  case  of  other  States  also,
 which  do  not  toe  the  line  of  the  ruling
 party  im  the  Centre.  I  would  like  to
 categoritally  state  that  this  political  ex-
 pediency  is  constitutionally  improper  and
 it  smacks  of  partisan  approach  to  the

 problems  facing  the  country.  [  have  29
 hesitation  in  saying  that  all  the  pplitical
 parties  without  exception  are  exploiting
 the  misery  and  poverty  of  the  people
 of  West  Bengal  for  their  own  ends.  The

 in  West  Bengal.  It  is  also  common,  dd  political,  pasties,  whether  they  be  .the
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 tnfitg  or  sppdsition  parties,  should  te-

 tember  that  they  have  to  face  the  people
 in  the  elections  ahd  they  are  bound  to
 be  confronted  with  the  question  as  to
 what  they  have  done  in  the  interest  Of

 the  common  people.

 We  are  aware  of  the  fact  that  the
 Congress  Party  as  also  the  Communist
 Party  of  India  and  some  other  Parties
 have  at  one  time  or  the  other  ruled  the
 State  of  West  Bangal.  i  would  quote
 some  statistics  to  prove  that  whichever
 Government  might  have  been  there  in
 the  State,  they  have  not  fully  utiltsed  the
 allocations  made  to  them  under  the
 Annual  Plans  and  also  under  the  three
 Five  Year  Plans.  This  only  shows  that

 there  is  something  seriously  wrong  with
 the  State  Government  machinery  that
 they  are  unable  to  implement  the  develop-
 mental  schemes  by  fully  utilising  the
 allocations  made  for  that  purpose.  In  the

 year  1966-67  while  a  sum  of  Rs.  63.29
 crores  was  allotted;  they  spent  only  Rs.
 $3.03  crores;  in  1967-68,  the  allocation  was
 Rs.60.87  crores  and  the  expenditure
 Rs.5I.0l  crores;  in  1969-70  the  expendi-
 ture  was  only  Rs.  45.98  crores  while  the
 allocation  was  Rs.46  85  crores.  Who  s

 responsible  for  this  kind  of  serious  apse?
 Js  it  notan  mjustice  done  to  the  pcople
 of  West  Bengal?  There  is  no  usc  resorting
 to  mud-slinging.  Even  under  the  regime
 of  Jate  Shri  B.  0.  Roy,  the  Congress
 Government  did  not  spend  the  money
 allocated  for  developmental  purposes.
 You  know  Sir,  that  West  Bengal  is  rich

 in  marine  wealth—I  refer  to  the  develop-
 ment  of  fisheries  in  West  Bangal.  In  the
 First  Five  Year  Plan,  though  a  sum  of

 Rs.  54.5  lakhs  was  allotted,  only  a  sum
 of  Rs.  64.i  lakhs  was  spent  on  the  develop-
 ment  of  fisheries.  For  irrigation  projects
 the  provision  in  the  Plan  was  Rs.i537.8
 lakhs  and  the  expenditure  was  only
 Re.  1419.7  lakhs.  Similarly,  in  the  sector
 of  small  industries  and  cottage  industries

 the  expenditure  was  only  Rg.  67.4  lakhs,
 while  the  plan  allocation  was  Rs.  74.3

 jakhs,  Inthe  development  of  Ports  and
 Harbowts,  the  plan  allocation  was
 Rb.  190.5  lakba,  while  the  expenditure  was

 enly  Rs.270.5  inkhs.  Tarn  sure  that  whet
 J

 Proclamasion  ve  मेरे,  2
 Bengal  (St.  Res.)

 have  stated so  far  is  more  than  enough
 to  prove  that  the  State  Government
 machinery  is  not  capable  of  implemen

 ting the  schemes  of  economic  developmen
 by  fully  utilising  the  tions.  There
 seems  to  be  something  basically  d
 in  the  administration,  whether  it  has  been
 under  the  Congress  Party  rule  or  utidet
 the  other  Opposition  parties  rule.  Even
 in  the  Second  and  Third  Five  Year  Plans;
 the  amounts  of  Rs.  74,34  crores  and  Re.
 55.84  crores  spent  respectively  are  much
 below  the  allocations  made.  I  would  like
 to  appeal  to  the  Central  Government  that
 at  least  under  the  President’s  rule;  some
 serious  thought  must  be  given  tothe
 State  Administration  and  wherever  there
 is  draw-back  or  deficiency  in  the  State
 Administration,  it  must  be  set  fight.
 During  the  President’s  rule  it  is  the
 responsibility  of  the  Centre  to  gear  up  the
 administrative  machinery.

 ]  would  appeal  to  all  the  political  parties
 that  they  should  forthwith  end  mutual
 recrimination  and  start  concentrating  on
 the  problem  of  relieving  people's  distress
 and  misery.  Youare  aware,  Sic,  that  the
 benefits  of  economic  planning  have  so  far

 gone  to  a  handful  of  rich  families.  In  fact,
 the  Indian  economy  is  in  the  clutches  of
 75  affluent  families  and  it  is  not  surprising
 that  the  ruling  party  is  also  under  their
 sway.  If  the  Central  Government  do  not
 take  adequate  steps  to  tackle  the  seething
 discontent  developing  in  the  people  of  the
 countryand  more  particularly  in  West

 Bengal,  the  Government  may  have  to  rue
 the  day  when  violence  erupts  in  of}  ite
 fury.

 t
 2.00  bra.

 SHRI  DINESH  CHANDRA  GOSWAMI
 (Gauhati):  Mr.  Speaker,  Sir,  in  deference
 to  your  wishes,  I  will  not  speak  in  my
 regional  language.  But  I  will  have  my  say
 in  English.  +

 }
 Itake  my  stand  here  to  support  the

 Resolution  moved  by  Shri  Mohsin  for

 extension  of  the  President's  Rule  in  West
 Bengal  for  another  six  months.  There
 could  have  been  some  scope  of  debate
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 {Sari  Dinesh  Chandra  Goswami}  to  prevail,  if  we  cannet  bring  the  eitus-

 aa  to  Whether  the  President's  Rule  should
 be  extended  for  another  six  months  or
 not  if  the  Resolution  had  come  a  forth-
 night.before  but  today,  in  the  context  of
 the  entire  change  in  the  internal  and

 intemational  scene,  there  is  no  other
 alternative  but  to  vote  for  the  extension
 of  the  President’s  Rule  in  West  Bengal.
 igan  assure  my  friends  on  the  other
 side  that  we  on  this  side  of  the
 House  are  as  keen  as  they  are,  that  a
 popular  Government  should  bo  installed
 in  West  Bengal  the  moment  the
 circumstances  so  permit.  But  at  the  same
 time  I  will  ask  my  friends,  particularly
 my  Marxist  friends  who  all  the  time  are
 shouting  for  elections  in  West  Bengal  to
 search  their  own  hearts  and  find  out
 why  in  spite  of  three  elections  in  the  last
 five  years,  we  have  not  been  able  to  instal
 a  stable  popular  Government  in  West
 Bengal.  I  will,  therefore,  ask  my  Marxist
 friends  particularly  totake  note  of  the
 fact  and,  after  searching  their  own  hearts,
 try  ta  find  out  the  causes  for  which  a
 stable  popular  Government  has  not  come
 into  existent  and  try  to  remedy  them.

 Hera,  I  will  particularly  ask  the  Central
 Government  tofake  note  of  the  impor-

 tant  problems  facing  West  Bengal  as  well
 aa  thoentire  eastern  region.  If  wesee  the
 previous  political  developments  in  West
 Bengal,  it  isclear  that  there  has  been  a
 serious  effort  of  extremist  party  to  create
 @  Vacuum  both  in  the  economic  and  inte-
 Jlectual  field  in  West  Bengal  and  now
 they  are  trying  to  spread  their  domain  in
 the  ontire  eastern  region.  That  is  why
 we  3898  situation  of  chaos  and  confusion
 in  West  Bengal.

 Coming  from  theborder  State  of
 Assam,  I  can  state  emphatically  that  there
 has  been  a  consistent  threat  by  extremists
 0  create  a  situation  of  chaos  and  con.
 fasion  in  Assam  and  in  the  neighbour-

 States  more  or  less  in  the  line  of
 est  Bengal.  We  are  fortunate  that

 they  have  not  been  successful  पड़ता]
 now  in  this  direction.  We  mast  remem-
 ber  that  if-chaos  and  confusion  prevails

 in  the  eastera  region,  and  it  ie  bound

 tion  of  law  and  order  to  some  sort  of
 stability  in  West  Bengal,  the  very
 question  of  integrity  of  the  entire  -
 country  would  be  at  jeopardy.  So,  the
 Central  Government  should  take
 positive  steps  to  sce  that  we  can  do
 something  to  bring  lawand  order  situa-
 tion  in  West  Bengal  to  normalcy.

 It  is  heartening  to  know  that  during
 the  last  few  months,  particularly  due
 to  the  serious  efforts  of  Shri  Siddhartha
 Shankar  Ray,  there  has  been  a  lot
 of  improvement  in  the  Jawyand  order
 situation  in  West  Bengal.  But  I  have  got
 my  feeling  that  it  is  only  a  temporary
 lulj.  After  all,  we  must  remember  that
 violence  has  a  tendency  like  a  prober-
 vial  demon  that  when  it  does  not  find  any
 one  to  attack  it  attacks  its  master.  Violence
 acts  likea  boomerang.  That  is  why  today
 the  Marxist  friends  are  talking  on  the
 floor  of  the  House  that  there  should  be
 an  improvement  in  Jaw  and  order  situa-
 tion  in  the  State.  My  own  feeling  is  that
 the  situation  now  improving  in  West
 Bengal  is  only  a  temporary  Jull.  Unless
 some  permanent  solution  of  the  socio-
 economic  problems  of  West  Bengal  can
 befound,  once  more,  we  will  see  a
 deteriorating  situation.  Therefore,  I  will
 particularly  request  the  Central  Govern-
 ment  to  take  note  of  the  fact  and  find  out
 some  measures  ,by  which  a  permanent
 solution  of  the  problem  can  be  arrived  at.

 ‘We  must  remember  that  there  has  been
 atremendous  attitudinal  pressure  in  this
 country  for  economic  development.  The
 common  man  not  to  speek  of  the  elite--
 know  about  the  higher  standard  of  living
 in  the  West  and  the  progress  made  there,
 They,  in  their  heart  of  hearts  went  such  8
 climate  to  prevail  in  this  country  also,
 The  students,  the  youth,  of  our  country
 haye  come  to  know  about  advanced
 scientific  and  technological  developments.
 And  in  their  heart  of  hearts  they  want
 that  a  situation  should  be  created  in  this
 country  when  they  can  ४86  this  knowledge
 and  we  cis  only  hope  for  such  a  situation
 if  there  is  improvement  in  the  eeonemic
 position  and  theeconomic  condition
 After  a,  tho  Naxalite  activities  ary  mot

 «  i
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 activities  of  some  hooligans  or  goondas
 but  we  know  that  brilliant  re

 et
 uni-

 versity  students  who  al
 wey

 t  in  the
 examinations  have  ly  declared
 themselves  to  be  extremists  and  Naxatites,
 The  reason  is  not  far  to  seek.  There  hag
 been  a  tremendous  frustration  in  the
 minds  of  the  youth  of  the  country  that  in
 the  present  state  their  urges  and  aspira-
 tions  are  not  going  to  be  fulfilled  and  unless
 we  can!  satisfy  their  thirst  and  unless
 we  can  create  conditions  in  this  country
 where  the  youth  may  fee}  that  their  urges
 and  aspirations  are  going  to  be  fulfilled,
 T  have  got  my  own  feeling  that  the  law
 and  order  situation  will  always  be  the
 most  acute  problem.

 It  is  an  unfortunate  thing  that  in  West
 Bengal  and  particularly  in  the  entire  East-
 ern  Region  the  economic  condition  is  very
 poor  and  that  is  why  the  frustration  is
 much  more.  Therefore,  I  request  the
 Central  Government  that  while  the
 President's  rule  is  there,  in  spite  of  the
 hardships  we  are  facing  in  the  economic
 front  to-day  because  of  the  complexities
 in  the  internationa)  situation,  there  should
 be  a  sustained  effort  that  an  atmosphere  is
 created  so  that  the  urges  of  the  young
 people  may  be  fulfilled.  If  these  cannot
 be  fulfilled,  J  have  got  my  own  feeling  that
 the  problems  of  West  Bengal  and  the  acute
 probiems  of  the  entire  Eastern  Region  will
 not  be  solved.  Therefore,  !  request  and
 particularly,  lay  stress  on  this  fact-  and  in
 this  context  [  may  refer  that  even  foreign
 visitors  who  came  to  this  country,  have
 taken  note  of  this  fact  and  only  a  few
 months  ago,  Senator  Kennedy  who  visited
 India  said  that  there  should  be  an  integ-
 rated  policy  of  economic  development
 for  the  entire  eastern  region  because  the
 Eastern  Region  must  be  taken  a8  &

 complex  tegion.  The  Eastern  Rogion
 is  indeed  a  =  very  complex
 region  because  of  the  existence  of
 a  farge  number  of  languages  and  tribes

 and  so  on.  Therefore,  during  the  President's
 rule  the  Central  Government  should  take
 both  short  term  measures,  measures  by
 whick  ane  can  find  short-term  solutions  to

 de  jaw  and  order  problemi  afd  other

 opoticinic  provlems  ata  also  long  term

 {
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 Region
 the  urges  and  aspirations  of  the  younger
 generations  and  the  common.man  of  the
 entiro  region  can  be  fulfilled  end
 we  can  hope  to  have  a  stable  sityation  in
 the  entire  Eastern  Region,  The  entire  world
 i8  looking  to  the  Eastern  Region  to-day
 because  fast  changes  in  the  international
 Situation  in  the  Eastern  Region  are  co-
 ming  into  existence  which  will  change  the
 complexity  of  the  entire  Asian  political
 situation  and  as  the  entire  world  is
 looking  to  it,  it  is  high  time  that  we  also
 have  a  role  to  play  with  regard  to  the
 Eastern  Region  and  that  we  also  have  a
 completely  different  type  of  approach  to
 the  Eastern  Region.

 With  these  words,  [  support  the  reser
 lution,

 शो  अगस् ताथ शब  भोली  (शाजापुर):
 पश्चिम  बंगाल  में  राष्ट्रपति  शासन  छः  महीने
 आगे  बढाने  के  प्रस्ताव  पर  चर्चा  बल  रही  है  i

 एक  शब्द  में  ही  सरकार  की  नीति  को  बर्बत

 मुझे  करना  हो  तो  मैं  ऐसे  कर  सकता  हूँ  :

 The  Government  is  willing  to  strike
 but  afrad  to  wound.  इसकी  वजह

 से  यह  मामला  आजतक  आगे  चला

 आया  है।  राष्ट्रपति  शासन  एक  शिवानी

 तरीका  है  काम  चलाने  का।  स्थायी  तरीका

 हमेशा  ही  लोकतंत्र  में  यह  होता है  कि  चौक-

 प्रिय  सरकार  चलती  रहें  i  लेकिन  कई  प्रदेशों

 में  हमारे  देश  में  राष्ट्रपति  शासन  आजकल

 चालू है  उसके  लिए  एक  विशिष्ट  घटना

 जिम्मेदार  थी  और  वह  थी  दल  बदल  की

 प्रवृत्ति ।  उसकी  बजह  से  राजनीतिक

 प्रस् थिरता  पैदा  हुई  थी  ओर  उसकी  वजह

 से  मैसूर,  गुजरात,  पंजाब  आदि  में  लोकप्रिय

 सरकारें  नहीं  तरल  सकी  ओर  राष्ट्रपति  का

 खांसते  आया।  किन्तु  जहां  तक

 तीन बंगाल  का  सम्बन्ध  है  वहां  केवल  ]

 प्रत् यि रता  ही  नहीं  बल्कि  राजनीतिक  अटार्नी



 a
 fe

 continuance  of

 pe}  जगलताधराव  जोशी)

 थीं  थी  और  है  जित  की  वजह से  आज  भी
 राष्ट्रपति  महोदय  का  शासन  वहां  लागू  है

 और  अग्रेज़ी  उसका छः  महीने  के  लिए

 बढ़ाये  जाने  की  बात  है  |

 पिछली  बार  जब  पशिचम  बंगाल  पर

 जहां  झ्र हस  हुई  थी  तब  मंत्री  महोदय  ते

 स्वीकार  किया  था  कि  परिचय  बंगाल  की

 परिस्थिति  में  सुधार  शाया  है।

 म  यह  कहता  पडता  है  कि  वास्तव  में

 परिश्रमी  बंगाल  में  क्या  हो  रहा  है,  इसके  बारे
 में  ठीक-ठीक  जानकारी  सदन  को  नहीं  मिल

 रही  है  1  यदि  मंत्री  महोदय  का  यह  कहना
 डीके  है  कि  परिश्रमी  बंगाल  की  परिस्थिति

 में  सुधार  हुआ  है,  तो  फिर  आपत्कालीन

 स्थिति  की  घोषणा  से  पहले  कुछ  प्रदेशों  में

 फरवरी  मैं  चुनाव  कराने  की  जो  बात  थी,  उसमें

 पर्टिणमी  बंगाल  में  चुनाव  कराने  की  बात  नहीं

 थीं,  इसका  क्या  कारण  था?  प्रश्न

 यह  है  कि  जब  i97.  में  लोक  सभा

 ओर  विधान  सभाओं  के  लिए  चुनाव

 हुए,  तो  क्‍या  उस  समय  परिस्थिति  अच्छी

 थी?  बहुत  खराब  थी।  इसके  बावजूद
 परिश्रमी  बंगाल  में  भी  चुनाव  हुए।  आज

 मंत्री  महोदय  कहते  है  कि  परिक्रमा  बंगाल

 की  परिस्थिति  में  सुधार  हुआ  है।  यदि  यह

 बाल  ठीक  है,  तो  फिर  आपत्कालीन  स्थिति

 से  पहले  फरवरी  में  जिन  राज्यों  में  चुनाव
 कराने  की  बात  कही  गई  थी,  उनमें

 परिश्रमी'  बंगाल  को  सम्मिलित  क्‍यों  नहीं
 किया  शमा  था  ?

 इसलिए  मंत्री  महोदय  यहं  स्पष्ट  करें

 कि  जो  चुनाव  होते  हैं,  क्या  वे  किसी  राज्य

 की  स्थिति को  देखकर  होते  हैं।  या

 सत्तारूढे  राजनैतिक  1-1: 3  की  स्थिति

 की  देखकर  होते  हैं।  मुझे  ऐसा

 लगता  हैं  कि  यह  एक  पर्सनल  इक्वेशन  को
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 मामला  है  यह  कोई  1 अ  बात  नहीं  है।
 परिचित  बंगाल  में  जो  स्थिति  है,  वह  केरल
 और  आंध्र  आदि  उन  प्रदेशों  में  भी  दिखाई

 देगी,  जहां  कम्यूनिस्टों  का  प्रभाव  हैं।  यह
 क्यों  हो  रहा  है,  इसके  मूल  में  हमकों  जाना

 पड़ेगा  i  केवल  पसंद  इक्वेशन  से  काम  नहीं
 चलेगा  t

 wares  में  मतभेद  रह  सकते  हैं,  लेकिन

 उनकी  कुछ  मर्यादा  रहती  है।  आज  हम
 देखते  हैं  कि  हिंसा  को  राजनीति  को  प्रमेय

 मिल  रहा  है।  जहां  तक  आधिक  पहलू  का

 सम्बन्ध  है,  उत्पादन  के  सब  साधनों  को

 शासन  के  हाथ  में  देने  से  एक  दम  स्वर्ग  पैदा

 नहीं  हो  जायेगा  ।  आखिर  चेकोस्लोवाकिया,
 पोलैंड  और  रूस  में  स्वर्ग  पैदा  नही  हुआ  हैं

 बह  तरीका  तो  एक  साधन  है,  साध्य  नहीं

 है।  वह  मार्ग  अपनाने  से  जो लाभ  हो,  यदि

 उसको  आम  जनता  में  बांटा  जाये  और

 आम  जनता  की  खुशहाली  में  वृद्धि  हो,  तब

 हम  उस  को  स्वीकार  कर  सकते  हैं।  लेकिन

 बह  आर्थिक  स्थिति  कब  पैदा  होगी  ?

 आज-कल  सत्तारूढ़  दल  के  जो  मित्र

 है--राइट  कम्युनिस्ट,  उन्होने  भ्र भी  एक
 थीसिस  निकाला  है  .  टू  कारबाइन  बलद  बाद

 बुलेट  ।  उन्होंने  खुले  रूप  में  यह  कहा  है,
 ने  सत्तारूढ़  दल  के  मित्र  हैं  कौर  पश्चिमी

 बंगाल  में  उन  का  भी  प्रभाव  है|  हिंसा
 का  जो  दौर  चला  है,  उसको  बन्द  करने  के

 लिए  सत्तारूढ़  दल  हमारा  सहयोग  चाहता
 है।  हम  भी  यह  चाहते  हैं,  क्योंकि  हिंसा
 की  राजनीति  में  हम  विश्वास  नहीं  करते

 हैं।  हमारे  यहां  कहा  गया  है  :  एक

 सत  शिप्रा:  बहुधा  विदेशी  खुले  रूए  से  जो

 चर्चा  होती  है,  उस  'विचार-मन्नत  से  जो

 नवनीत  सामने  आता  है,  उस  को  स्वीकार

 करने  की  बुद्धि कौर  भावना  हम  लोगों में
 होनी  चाहिए  |  Democracy  is  not  jus  &

 framework  only.  it  is  4  liberal  miad  to
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 understand,  atcommodate  and  adjust  the

 ether  men's  point  of  view, if  you  agree,

 इस  बात  को  से  कर  हम  को  आगे  लना

 बढ़ेगा  ।

 अभी  भेजें  मित्र,  श्री  गोस्वामी,  ने  कहा

 कि  1-3  इज  ए  सोशोइकानोंमिक  प्रा इलम  ।

 क्या  हिन्दुस्तान  के  अन्य  भागों  में  पिछड़ापन

 नहीं  है  ?  जिस  प्रदेश  से  तीन  तीन  प्रधान

 मंत्री  आये  है,  कया  बहु  उत्तर  प्रदेश  आगे

 बढा  हुआ  है  ?  क्‍या  उस  में  पिछड़ापन  नहीं

 है  ?  क्‍या  मध्य  प्रदेश  में  पिछड़ापन  नहीं  है  ?

 क्या  इसी  कारण  वहा  भी  हिंसा  का  दौर

 शालू  हैं  ?  मै  समझता  हूँ  कि  यह  प्रद  पिछडे-

 पन  या  भुखमरी  का  नही  है  मैंने  खुद

 देखा  है  कि  जब  इस  देश  मे  अग्रेज़ो  का  राज्य

 था  और  जब  कम्युनिस्ट  पार्टी  श्रग्नेजो  का

 साथ  दिया  करती  थी,  तो  एक  मानव-

 निर्मित  अकाल  की  वजह  से  बंगाल  भे  लाखो

 लोगो  की  मृत्यु  हुई,  लेकिन  उस  समय  वहां

 कोई  क्रान्ति  की आग  नहीं  लडकी  ।  क्यो  ?

 By  itself  hunger  does  not  create  a  rovosu-
 tion  You  will  have  to  couple  xt  with  anger

 नगर  के  साथ  जब  नगर  आ  जाता  है-नवलू

 'बीमारी  किसी  को  देती  पडती  है--,  तब

 हिंसा  का  जन्म  होता  है।  जिस  पार्टी  का  हिंसा

 पर  विश्वास  है,  जहां-जहा  उस  का  प्रभाव

 है,  चाहे  चह  केरल  हो,  या  परिश्रमी  बंगाल

 मा  आन्ध्र,  बहा  तव सला इट्स  की  प्रवृत्तिया

 दिखाई  देती  है  i967  से  लेकर  ६1 ल  तक

 इस  सदन  में  जब  जब  इस  बारे  में

 चर्चा  हुई  है,  क्या  उस  मे  सी०  पी०  भाई०

 वा  सी०  पी०  (एम०)  ने  हिसा  को  समाप्त

 करने  में  सहायता  देने  की  बात  कही  है  ?

 हम  हमेशा  कहते  था  रहे  हैं  कि  सरकार

 इस  प्रश्न  के  मूल  पेशा  जाये,  यह  प्रश्न  जोते-

 द्वारों  और  किसानों  का  नहीं  है,  इसके  पीछे

 जो  प्रत्यक्ष  और  भाषाओं  है,  उस  को  देख

 कर  कदम  उठाना  चाहिए,  हम  इसमें  सरकार

 के  साथ  हैं,  क्योकि  यह  रजनीति  कसी  का
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 भला  नहीं  करती  है,  हव्य  उन  लोगों  का

 भी  भला  नही  करती  है।

 हुम  ने  देखा है  कि  सी  riety  जाईए
 कौर  सी०  पी०  (एम०)  प्रति  अलग  हो
 गये  ।  क्यों  ?  क्‍या  इसका  कोई  राष्ट्रीय
 ग्रा धार  था  ?  नहीं।  इसका  कारण  यह  था

 कि  इन  लोगों  के  जो  अन्तर्राष्ट्रीय  सेन्टर

 हैं,  उन  मे  आपस  में  मतभेद  पैदा  हो  गये,

 इसलिए  यहा  भी  इन  दलों  में  मतभेद  पैदा

 हो  गये  |  राज  ये  लोग  एक  दूसरे  पर

 आरोप  लगाते  हैं  कि  अमुक  चीन  के  साथ

 है  और  अमुक  रूस के  साथ  है।  हम  लोगों

 का  इस  से  क्‍या  सम्बन्ध  है  ?  दे  से  जो

 प्ररिस्थिति  लानी  हैं,  उस  की  दुष्टि  से  अपना

 विश्लेषण  क्‍या  हैं,  यह  बात  महत्व  की  है।

 इसलिए  मै  कहता  हैँ  कि  केवल  गरीबी

 और  भुखमरी  के  कारण  ही  शैक्षणिक

 संस्थाओं  में  बम  फेकने,  गुरुजनों  की  हत्या

 करने  या  आसुतोष  मुकर्जी  से  लेकर  महात्मा

 गाड़ी  तक  महापुरुषों  की  प्रतिमाओं  को

 खंडित  करने  या  उन  पर  डामर  लगाने  और

 साहित्य  को  जलाने  आदि  की  घटनायें  नही

 होती  हैं  ।  इसके  पीछे  एक  प्रवृत्ति  है

 जान-बुक  कर  अव्यवस्था  और  भ्रान्ति

 पैदा  की  जाती  है  और  उस  आग  में  सब  को

 धकेल  दिया  जाता  है।इस  बात  को  न

 समझ;  कर  केवल  पर्सनल  ईक्वेशन  के  लैवल

 पर  इस  समस्या  को  देखना--जो  ज़ो  हमारे
 साथ  है,  जो  जो  हमारे  मित्र  हैं,  जो  हमको

 सत्तारूढ़  और  पदासीन  करने  की  दुच्डि  से

 उपयोगी  हैं,  जने  सबको  अच्छा  कहवा--देश
 के  हित  मे  नही  हैं  q

 एक  समय  ऐसा  था,  जेबें  केरल  में

 चुनाव  के  दिनों  में  मुस्लिम  लोग  के  बारे  में

 स्वयं  प्रधान  मंत्री,  श्री  जवाहर  लाल  नेहरू,

 कहते  थे  कि  After  all,  the  Mustm  Loague
 in  Kerala ts  a  dead  horse.  उस  को  जिंदा
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 किस  ते  किया  कौर  क्यों  किया ह  पुराने

 जमाने  में  यह  एक  कुशन  सा  हो  गया  था

 कि  जब  जब  प्यार  एस०  एस०  का  साम

 लिया  जागे,  तो  मुस्लिम  लोग  का
 भी

 नाम

 लिया  जाये  |  राज-कल  उस  को  छोड़  दिया

 गया  है,  क्योंकि  वहू  सत्तारूढ़  दल  की  मित्र

 बन  गई  है।  बदन  यह  है  कि  इस  अवधि  में

 उस  में  कौम  सा  परिवर्तन  हो  गया  है,  कौन

 सा  मेटामारफासिस  हो  गया  है  ?  तथ्य  यह

 है  कि  उस  ने  सत्तारूढ़  दल  का  साथ

 देना  शुरू  कर  दिया  है  ।  कि  केरल  में

 राज्य  चलाने  को  दृष्टि  से  वह  सत्तारूढ़

 दल  की  सेहकारी  बन  गयी  हैं,  भू  कि  कम्बु-

 लिस्ट  पार्टी  ने  उस  का  साथ  देता  शुरू  कर

 दिया  है,  इसलिए  उनको  छोड़  दिया

 शय  है,  जिस  प्रवृत्ति  क ेखिलाफ  एक  प्रबल

 बाता धरण  शौर  वायु-मंडल  पैदा  करने  की

 प्रा वश्य कता  है,  उस  को  छोड़  दिया  गया

 है।  हमारे  सामने  जो  मंत्री  महोदय  बैठे  हुए

 हैं,  उन्होंने  श्री  रंगपट्टम  फी  मुस्लिम  कान्फ्े-

 रेंज  में  नक सला इट्स  के  विरुद्ध  एक  वाला-

 वरण  पैदा  करते  के  बजाये  बहू  कहां  कि

 हम  झालर  एस०  एस०  पर  पाबन्दी  लगाने

 बाले  हैं,  उसके  लिए  बिल  तैयार  है।  यह

 बात  अखबार  मे  कराई  है।

 ह  संज्ञा लय में  उप-मंत्री  (जो  एफ०

 एच  मोहसिन)  :  यह  हालत है
 t  मैंने

 कार  एस०  एसक  का  नाम  नहीं  लिया  |

 है  मे  कहा  था  कि  हम  कम् मु नल  झार्गेनाई--

 पेश  की  एम्िटविटीजपर  पाबन्दी  लगाते

 की  बात  सोच  रहे  हैं  कौर उस  के  लिए  बिल
 लाते  वाले हैं  ।

 ! , ड  अवतनाथराब  जोली  :  करार  एस०

 हस० तो पिछले वो  पिछले  46  साब  से  कल  रहा  है,
 ब्योन  के  नहीं  बहिनें  लोगों  के  प्जुडिसिय
 को  हम  ,  जानते  हैँ, गे  कोई  नये  नहीं  हैं।
 छग के मतभेद के  मतभेद  भी  हम  जानते  हैं।  लेकिन

 bbceMabe  7,  gf
 meriee
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 सवाल  नह  है  कि  उसे  मतभेदों  का  प्रजातंत्र

 के  अम्तगंत  किस  सं यादा  तक  सें  जाना  है।
 जब-जब  राष्ट्र  पर  संकट  शाया है,  तंवर-तंज़

 क्या  यह  राष्ट्रीय  शक्ति  सामने  खड़ी  नहीं

 हुई  है  ?  राज  भी  पचास  हजार  स्वयंसेवक

 कोई  भी  काम  करने  के  लिए  तैयार  हैं।
 रक्तदान  करने  का  काम  चालू  हो  गया  है।

 राष्ट्र  की  रक्षा  करने  के  लिए  हम  कोई  भी

 काम--छोटे  या  बड़े  काम  का  सवाल  नहीं

 है--करने  के  लिए  तैयार  हैं।  हम  ट्रैफिक

 पुलिस  का  काम  करने  के  लिए  संसार  हैं  ।

 हमारे  प्रेजुडिस  रहेंगे  ।  उन  का

 कोई  महत्व  नही  है  ।  प्रजाति  के  अन्तर्गत

 यह  होता  है  1  प्रश्न  यही  है  कि  किस  मर्यादा

 तक,  किस  हद  तक,  उन  मतभेदों  को  ले

 जाना  चाहिए  t  जो  राजनीति  सब  को  डुबो-

 देगी,  हम  उस  को  बढ़ावा  क्यो  दें?  जैसा

 कि  मैं  ने  कहा  है,  Government  is  willing
 to  wound  but  afraid  to  strike.

 मुझे  यह  देख  कर  बड़ा  ढुल  होता  है
 कि  गांधीजी  के  देश  मे  मंत्री  महोदय
 माधो  में  कहते  हैँ  :  If  there  would  not

 be  a  green  revolution,  there  would  be  a
 red  revolution.  Whose  responsibility  i3
 at  to  usher  in  a  green  revojution,  if  not
 your  own  ?

 मैं  पूछना  चाहता  हू  कि  पूरी  रेसपॉसीविलिटी
 सब  कानून,  अधिकार  और  शक्ति  अपने

 हाथ  में  होने  के  बावजूद  why  did  you
 not  usher  70  af  green  revolution  7

 इस  सरकार  को  शराबों  को  खुशहाल  बनाने

 से  किस  ते  रोका  था?  किस  ने  उस
 के  मार्ग  में  रोड़ा  झटका या  था।  इतने
 शालों  की  एनजीओ,  रिसोर्सिज  और  देश  के

 धन  की  वेस्ट  के  बाद  राज  इस  सरकार  के

 मंत्रीगरा  चमकी  देते  हैं  कि  देवर  विल थी

 ए  रेड  रेवी ल्यू डग। मैं  कहना  चाहती हूं कि हूं  कि
 pedpie  are  prepared  to  face  any  revolution.

 कई  हमलों  के  वावजूद  हमारा  चेक  शी
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 रहो  है  भर  कहा  रहेगा।

 अमरीका  या  रूस  के  बलबूते  कोई

 देवा  खड़ा  नहीं  रहता  है।  हम  55  करोड़

 जनता  के  बलबूते  दुनिया  के.  सामने  खड़े

 रहे  हैं  कौर  खड़े  रहेंगे  ।  किन्तु  जित  पर

 जिम्मेदारी  है  उस  जिम्मेदारी  को  न  निभाते

 हुए  उन  की  तरफ  से  धमकी  देता  शौर

 श्रस्बलम'  को  ठीक  ढंग  से  पेश  करने

 के  बजाय  दूसरे  ढंग  से  रखना,  यह  कोई

 उचित  बात  नहीं  है  ।  यानी  किसी  को

 नौकरी  नही  मिलती  तो  #रस् ट्रेशन  है,  लेकिन

 फ्रस्ट्रेशन  क्या  परिश्रमी  बंगाल  में  ही  है  ?

 क्या  बम्बई  में  नहीं  है  फ्रस्ट्रेशन  ?  क्या

 मद्रास  में  नही  है  फ्रस्ट्रेशन  ?  मैं  अपने  मित्र

 को  भी  बताता  हूं,  उन्होंने  मी  इस  बात  का

 जिक्र  किया,  कम्युनिस्ट  पार्टी  जो  हिंसा  में

 विश्वास  करती  है  (व्यवधान)'

 यही  स्थिति  राज  तामिलनाडु  में  भी  पैदा

 हो  रही  है,  यह  हमारे  मित्र  ने  स्वयं  बताया

 तो  सवाल  यह  है  कि  हिसा  पर  जिनका

 विश्वास  आधारित  है  ऐसे  दल  के  साथ

 केबल  चुनाव  मे  सत्तारूढ़  दल  को  पदासीन

 करते  में  चूकि  वह  सरकार  देते  है,  इसलिए

 इसी  एक  आधार  को  लेकर  उस  को  कोई

 अच्छा  कहे  और  हम  जो  देश  के  हित  को

 सामने  रख  कर  चलते  है,  देश  के  हित  मे

 यदि  हमारा  मतभेद  होता  है  शौर  खुले  रूप

 में  हम  मतभेद  सामने  रखते  है  तो  इस  का

 मतलब  यह  नहीं  कि  कोई  दुश्मन  है  नहीं

 प्रजातंत्र  भें  ऐसा  होता  नहीं  है।  इसलिए

 मैं  आज  भी  कहता  हैं  इन  तीन  प्रदेशों  के

 अंदर  जो  मगस लाइट्स  का  जोर  है  शारा,

 कैरल  बौर  बंगाल,  यह  फ्रस्ट्रेशन  की  वजह

 से  नहीं  है  t

 एक  सामान्य  सदस्य  :  आर  में  नहीं

 te:

 Proctaination  re  |  h
 ६.  Bes)

 को  जधमभवर्तव  जोक  :  सांग्स  में

 खत्म  इसलिए  हो  गया  कि  आराम  मद्रास  से

 अलग  हो  थ्या ।  उस  के  पहले  भारत में में
 भारी  कम्युनिस्ट  जवाब  था  |  मैं  जानता

 हैं  भ्रान्त  को।  आज  कम  हो  गया  ॥

 गुर्जर  वाला  जब  जा  कर  श्रीकाकुलम  में

 नेता  बन  जाता  है  तो  क्‍या  हम  समझते

 नहीं  है  ।

 तो  मेरा  कहना  यह  है  कि  राष्ट्रपति
 शासन  कोई  स्थायी  रूप  से  नहीं  हैं  ।

 राज  भी  हम  चाहते  है  कि  जितनी  जल्दी
 शाति  और  व्यवस्था  वहां  लायी  जा  सके,

 चहु  लागी  जानी  चाहिए  इंडस्ट्रियल  प्रेस

 भी  एक  चीज  है  क्योंकि  आज  वहां  से  कई

 इंडस्ट्रीज  जा  रही  है।  भाफूटर  राल  घेराव

 इज  नो  सॉल्यूशन  फार  इंडस्ट्रियल  झमरेस्ट  |

 यह  कोई  तरीका  नहीं  है।  औद्योगिक
 शांति  हम  भी  चाहते  हैं।  न्याय  सबके  साथ

 होना  चाहिए।  कम  से  कम  मजदूर  के  सोभ
 जरूर  होना  चाहिए  i  एवार्ड  जब  आता  है
 जो  मजदूर  के  हित  में  जो  है  उस  को  लागू
 कराने  के  लिए  आप  उन  को  मजबूर  क्यों

 नही  करते,  मालिकों  के  ऊपर  दबाव  क्यों

 नही  डालते,  देश  के  अदर  झन रेस्ट  पैदा
 क्यों  करते  हैं?  राज  भी  जो  इंडस्ट्रीज  बन्द
 है  उन  को  चलाने  के  लिए  शासन  को  कदम
 उठाना  चाहिए  इंडस्ट्री  को  हाथ  में  लेना

 चाहिए  |  कच्चे  माल  की  वजह  से  जो  दंड-

 स्ट्रीट  बन्द  होती  है  उस  को  भी  देखना  चाहिए
 शौर  विशेषरूप  से  जो  एक  परिस्थिति

 होती  है  जिस  परिस्थिति  के  अंतगर्त  उद्योग
 भी  ठीक  चलते  है,  स्कूल  भी  ठीक  चलते  हैं,
 सामाजिक  जीवन  भी  ठीक  चलता  है,  उस

 परिस्थिति  को  लाने  की  दृष्टि  से  कड़ाई  करे

 सरकार  कदम  ले,  अपने  राजनैतिक  जीवन
 से  ऐसा  को  समाप्त  करने के  लिए  कदम

 उड़ाव  तो  हम  शासन  के  पैरों  की  ताकत  बने
 कर  रहेंगे।  धन्यवाद  |  |
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 है: :  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 F.H.  MOHSIN)  :  Mr.  Speaker,  Sir,
 after  hearing  many  friends  in  Bengali
 language  and  one  frend  in  the  Tamil
 language,  I  was  rather  prompted
 to  speak  in  Kannada  language,  but  I
 restrained  myself  after  hearing  the
 Speaker.

 Sir,  i  am  very  thankful  to  the  hon,
 Members  for  the  various  suggestions
 made  by  them  in  respect  of  West  Bengal.
 As  you  are  well  aware,  President's  rule
 came  into  effect  in  West  Bengal  from  29th
 June,  i97i.  Atthe  time  of  the  impost-
 tion  of  President’s  rule,  the  law  and
 order  situation  was  quite  alarming,  as  the

 Members  know.  During  the  brief  spell
 of  democratic  coalition  government  rule
 in  West  Bengal,  from  241  to  29-6-71,
 the  incidence  of  violence  was  the  highest.
 As  many  as  339  political  murders  had
 taken  place  during  that  period.  2I7  inter-

 Party  clashes  and  434  cases  of  attack  on

 the  police  were  reported.  So,  the  diffi-
 culties  of  the  administration  were  increa-

 sed,  and  later  on,  as  the  House  may  be

 aware,  flood  havoc  created  another  diffi-

 gulty.  As  many  as  33  out  of  the  I5

 districts  were  affected  due  to  the  floods  in
 West  Bengal,  and  eight  million  people
 were  uprooted  from  their  homes.  They
 went  away  to  seek  shelter  elsewhere,  and
 this  added  to  the  problems  of  the  West

 Bengal  administration.

 Farther,  the  House  is  aware  that  the

 refugee  influx  into  West  Bengal  created

 more  intricate  problems.  Not  only  we

 had  to  provide  food,  shelter  and  clothing
 for  over  75  lakhs  of  people  who  came  to

 West  Bengal,  in  West  Bengal  alone,  but

 along  with  thet,  the  law  and  order  situa-

 tion  also  became  more  difficult.

 Hon.  Members  will  appreciate  the

 difficulties of  the  Administration.  should

 say  that  during  the  President's  rule  every
 effort  has  been  made  to  solye  the  hardships
 créated  by  the  anti-social  elements  and

 brcempane  4,  tors  Proclamation  re  West  ig
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 by  the  flood  favec  andalse  the  influx  of
 refugees  amounting  to  75Jakhe  people.

 MR.  SPEAKER:  Their  number  has
 crossed  a  miflion.

 SHRI  F.  H.  MOHSIN:  Thereare
 73  lakhs  in  West  Bengal  alone,  1  say  so
 because  we  are  discussing  only  West
 Bengal.  There  are  refugees  in  Assam,
 Tripura,  Bihar,  Orissa  and  other  piace’
 also,  This  has  created  enormous  pro-
 blems.  Various  steps  were  taken  by
 the  State  Governments  to  restore
 normalcy  and  to  maintain  law  and
 order  in  the  State.  To  curb  the
 activities  of  criminals  and  anti-social
 elements,  there  were  frequent  raids  to
 the  dens  of  anti-social  elements  and
 quite  a  number  of  them  were  prose-
 cuted  under  specific  provisions  of  the
 law.  As  many  as  1,758  dacoits  were
 arrested  in  the  districts  only,  apart  from
 Calcutta.  38,400  criminals  and  anti-social
 elements  bad  been  arrested  out  of  whom
 4i,000  came  from  Calcutta  alone.
 4,696  persons  were  detained  under  the
 West  Bengal  P.V.  Act  and  M.S.  Act
 out  of  whom  2,469  were  criminals  and
 anti-social  elements  other  than  extre.-
 mists.  A  huge  quantity  of  ammunitions,
 explosives  and  bombs  to  the  extent  of
 70,000  were  seized  from  various  tocali-
 ties  and  various  persons  also.  A  large
 number  of  people  were  prosecuted,
 Some  of  them  were  convicted  also.  As
 aresult  of  various  measures  taken  by  the
 administration  there  was  improvement  in
 the  overall  law  and  order  situation.  There
 has  been  a  decline  in  the  number  of
 violent  incidents  committed  by  Naxa-
 lites  and  extremiats,

 Educational  institutions  which  were
 closed  due  to  such  incidents  have  begun
 to  function  now.  It  is  really  heartening
 to  know  that  the  law  and  order  sitmation
 has  improved.  I  may  give  some  statis-
 tics  showing  how  the  flaw  and  order
 situation  has  improved  month  by  month.
 In  July  39  inter-party  clashes  were  97
 and&3  in  August  and  in  September  it
 came  down  to  54,  The  figures  for  poli-
 tical  murders  in  July  974  were  433,  for

 August  442  and  for  September  86.  Inci-
 dents  of  extremist  vidlence  and  tawiesmess
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 ‘were  370  in  July,  266  in  August  and  352  in

 September,
 *

 Looking  at  these  figures,  one  could
 imagine  that  the  incidents  of  violence  are
 alowly  coming  down  month  by  month
 Though  the  overall  situation  is  slowly
 improving  we  cannot  be  complacent  about
 thote  things,  Extremists  and  anti-social
 elements  have  not  been  crushed  altogether.
 They  are  lying  low  and  at  any  time  they
 may  raise  their  heads  and  create  a  law
 and  order  situation,  I  am  one  with  the  Mem-
 bers  who  have  spoken  about  the  Naxalite  and
 other  extremist  activities  creating  a  law
 and  order  situation,  When  President's
 ruje  was  brought  in  West  Bengal,  it  was
 not  only  due  to  the  fact  that  no  party
 could  form  a  stable  Government,  but  it
 was  also  due  to  the  fact  that  the  law  and
 order  situation  had  deteriorated.  In  ordet
 to  hold  elections  there,  it  i8  necessary  that
 the  law  and  order  situation  should  improve.
 As  Shri  Jagannathrao  Joshi  put  it,  of
 course  today  there  ny  an  Emergency,  and
 we  cannot  thmk  of  the  elections,  but  at  the
 same  time,  we  have  to  take  into  considera-
 tion  the  law  and  orde:  situation  and  the
 incidents  of  violence.  How  can  you  think
 of  holding  elections  when  there  are  80
 many  incidents  of  violence  taking  place
 every  day,  and  when  there  18,  a  large  influx
 of  population  from  Bangla  Desh  amounte
 ing  to  70  lakhs  of  persons  who  are  staying
 in  West  Bengal  and  8  million  people  have
 been  uprooted  by  the  flood  havoc.  All
 thease  conditions  go  to  show  that  today  we
 cannet  think  of  elections.  Let  things
 improve.  Weare  not  afraid  of  holding

 Shri  Jaganaathrao  Joshi  was  saying
 that  we  were  afraid  of  holding  the  elections
 in  West  Bengal  because  our  party  might
 not  wit,  J  may  state  for  his  information
 that  it  js  not  so.  We  are  very  confident
 of  victory  if  elections  do  take  place,  and
 the  municipal  clections  in  Burdwan  are
 4  pointer  in  that  direction.  We  have
 sdoured  48  seats  out  of  25  there.

 SRI  DINEN  BHATTACHARYYA
 Why  not  hold  elections  in  Rajpor  and
 other  plages  ?  You  are  talking  only  of
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 Burdwan.  Out  voters  wert  got  ailawed
 to  go  and  vdte.  Ons  Congress  man  voted
 60  times  in  Burdwan.

 MR.  SPEAKER:  May  I  request
 “West  Bengal  Members  to  remain  silent,
 they  have  said  enough,

 SHRI  F.H,  MOHSIN:  This  is  an
 indication  to  show  how  the  wind  is
 blowing  in  West  Bengal,  It  is  not  as
 though  we  are  afraid  of  holding  the
 clections.

 SHRI  DINEN  BHATTACHARYYA  :
 You  cannot  cow  down  the  West  Bengal
 people  in  this  way.

 MR.  SPEAKER:  I  want  a  quiet
 wind  in  this  House.

 SHRI  DINEN  BHATTACHARYYA  :
 Kindly  go  through  my  speech,  J  did  not
 refer  to  the  issue  of  elections.  It  is  the
 Jana  Sangh  leader  who  asked  why  elections
 were  not  being  held  in  West  Bengal,

 SHRI  A.K.SEN  (Calcutta-North-West):
 I  know  it  28  &  Sore  point  for  the  hon
 Members,  and  let  not  the  hon.  Member
 tread  too  much  on  it,  as  xt  will  pain  them
 too  much.

 SHRI  FH.  MOHSIN  :  I  was  only
 replying  to  the  point  of  Shrl  Jagannathrao
 Joshi  who  said  that  the  ruling  party  was
 hesitating  to  hold  elections  because  they
 had  no  prospects.

 Shr:  Dinen  Bhattacharyya  said  that
 there  was  no  rule  of  law  in  West  Bengal,
 Let  him  ask  himself  who  has  created  this
 law  and  order  situation.

 SHRI  DINEN  BHATTACHARYYA  :
 You  are  a  new  Minister,  you  do
 not  know  anything,

 MR.  SPEAKER  :  May  I  request  you
 to  hsten  to  each  other  ?  The  Minister  was
 patiently  listening  to  whatever  was  said,
 I  know  he  is  net  going  to  make  a  long
 speech.  Please  do  not  interrupt  him.  He
 is  not  8  now  Minister  now.
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 “Yeager  to  see  that  law  and  order  is  restored
 in  Weat  Bengal  and  we  want  the  cooperation
 ofall,  including  Mr.  Dinen  Bhattacharyya

 “snd  his  party,
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 Government  has  taken  many  steps  to

 “people,  We  have  launched.  the  16  point
 .  “programme  for  the  industrial  development

 :  7  छा  West  “Bengal.  As  many  88.  505  units
 ogee.  closed  85  on  4-11-71  involving
 §6,938  workmen

 Bagween  V8-71  and  34-10-71,  68
 ee  Mnits.\were.  reopened  involving  37,843
 '-syorkmen  who  were  put  on  jobs  again

 "About  the  26  point  programme,  ‘I  do  not
 "get  to  claborate-on  it  because  Mr  .  Dinen

 “se  Bhattacharyya  knows  very  well  how  much
 “Goverment  has  been  striving  to  see  that

 Ye  Fudustrial  development  takes  place  there,
 Evendim’  the  matter  -of.  supply  of  raw
 “gantocials  for  establishing  new  industrics,

 isvery  encouragement  is  given,  We  do  not
 want  that  any  industrialist  should  go  away

 "from  West  Bengal.  We  want  to  persuade
 *-¢hom  to.  continue  their.  business  there
 tie  not  only.a  question  of  socio-econo-

 mic  problem  but  .also  a  question  of  in-
 '  @oetrination  -by  anti-social,  elements.and

 Naxalites  into  the  young  minds  in  West
 "Bengal,  If  West.  Bengal  has.to  improve
 .  incall  spheres,  this  indoctrination  of  Maoist

 re  ¥eology,  which  has  brought  ruin  to  West
 »  Bengal  has'to  be  stopped.  व्‌  would  appeal  _ +  6  one  and  all  to  see  that  peace  is  restored

 Only  through:  peace.we  can  achieve  rapid
 ““‘geonomic  development.  Iam  ‘happy  that

 oo  ll  parties  are  supporting  this  move  to
 ‘attend  the  President's  Rule.  This  tempo

 fias  tobe  kept  up  ‘and  we  should  also:  see
 that  normalcy  is:restored  in  West  Bengal
 and.  :in  the:rest  of  the  country,  so  that  we

 may  make  further.  progress,

 ‘With  these  words,  I  ‘request  the  House
 40  adopt  the  resolution.

 MRUSPEAKER:  The  question  is.:'

 “thet  रहे  Howse  ‘approves
 the  continu-

 ance in  force  of  :the.  Proclamation  dated

 :
 Gmpeove  the  economic  condition  of  the

 974-72  /

 Constitution  by  the  President, for  a  further
 period.  ‘of  sik  anonths:  with  --effect  from
 'the-26th.  January,  oR."

 The  motion  was  adopted

 44.38  bre.”

 DEMANDS®  FOR  SUPPLEMENTARY
 GRANTS  (RAILWAYS),  1971-72

 MR,  SPEAKER  :  The  House  will  now
 take  up  Suppléméntary  Demands  for  Grants
 (Raitways).  I  think  it  would  not  take.
 more  than  half  an  hour  because  the  de-
 mands  are  related  to  certain  specific
 heads  and  are  very  limited  in  scope.  Be-
 cause  we  have  cut-:short  our  time  to  half
 the  normal  working  time,  we  should  save
 a  lot  of  time  on  such  items

 SHRI  P.  VENKATASUBBAIAH
 (Nandyal);  Half  an  hour  istoo  short  a

 period.  a  %

 भी  हुकमचंद  कछवाय  (मुरैना)
 :

 भ्रध्यक्ष  महोदय,  ाषे  घंटे  में  क्या  बोलेंगे.
 रेलवे  जैसे  विषय  पर  ?  काफी  लोग  इस  परं.

 चलना  चाहते  Bs  (व्यवधान )
 +

 दो  चंदे  में  क्या  होगे.  ?

 सम्यक  महोदय  :  आपनें  इसको  पढ़कर
 देखा  है  ?  इसके  ऊपर  हीं  बोलना  होगा।

 संप्लीभेन्द्री  डिमाण्डंस  का  प्रोसीजर  बड़े  ग

 दायरे  में  होता  है,  उसके  बाहर.  श्राप  नहीं
 जा  सकते  हैं,  1

 THE  MINISTER  (OF  RATL i
 "

 thing,  if-at  all,  bx-way  of

 - फू  फ्  ह. Tesommendation  of  the Fepeident;



 ह
 जे  !  4  R.  a  Gy  y  द

 >  {nove  that  thé  sipplomeistary  Demands
 tilicated  ‘egsinst  Demand  Nos.  |

 a  90  grented  by  the  House.

 PEMAND  NO.  4—CONSTRUCTION  OF  NEW
 i:  wks—CAPITAL  AND  DEPRECIATION

 RESERVE  FUND

 MR.  SPEAKER  ;  Motion  moved  :

 “That  a  Supplementary  sum  not  exceo-
 ding  Rs.  1,000  be  granted  to  the  Presi-
 dent  to  defray  the  charges  which  will
 come  in  course  of  payment  during  the
 year  ending  the  3ist  day  of  March,
 1972,  in  respect  of  ‘Construction
 of  New  Lines—Capital  and  Deprecia-
 tion  Reserve  Fund’.””

 DEMAND  NO.  5—~OPEN  LINE  WORKS
 CAPITAL,  DEPRECIATION  RFSERVE
 FUND  AND  DEVELOPMENT  FUND

 MR.  SPEAKER  :  Motion  moved:

 “That  a  Supplementary  sum  not  ex-
 ceeding  Rs.  30,06,000  be  granted  to  the
 President  to  defray  the  charges  which
 will  come  in  course  of  payment  during
 the  year  ending  the  3st  day  of  March,
 1972,  in  respect  of  ‘Open  Line  Works-  -

 Capital,  Depreciation  Reserve  Fund  and
 Povelopment  Fund’."*

 SHRI  DASARATHA  DEB  (Tripura
 East);  Mr.  Speaker,  Sir......

 SHRI  S,M.  BANERJEE  (Kanpur):
 Sir  with  your  permission,  I  want  to  refer
 to  one  matter,  after  the  recommen
 dation  of  the  Pay  Commission,
 we  were  expecting  thet  in  the  Supp-
 iémentary  Demands  there  would  be  a

 provision  for  increase  in  dearness  allo-
 wanee.

 MR,  SPEAKER  :  Please  do  not  get  up
 dn  every  occasion,

 ,  SHRI,  S,  M.  BANERJEE:  Kindly
 hear  ne,  i  ij  absolutely  solevaat.
 Touring  the  emdrgency'  the  government
 ॥...  should  remain  contented:  Ther
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 are  44  lakhs  of  tallway  employste.  ‘the
 Railway  Minister  ahowkd  havé.provided  for

 this,
 .

 MR.  SPEAKER  :  Do  not  come  through
 any  channel  that  is  available.

 SHRI  8.  M.  BANERJEE  :  Do  not  give
 the  impression  that  it  is  irrelevant.

 MR.  SPEAKER:  But  he  should  at
 least  give  some  notice.

 SHRI  DASARATHA  DEB:  I  also
 agree  with  Shri  Banerjee  that  this  amount
 should  have  been  provided  for.

 MR.  SPEAKER  :  It  can  be  mentioned
 in  the  course  of  the  speech,  but  not  sepa-
 rately.

 SHRI  DASARATHA  DEB:  I  want
 to  draw  the  attention  of  the  Railway
 Minister  to  the  Howrah-Amta-Shegkhola
 light  railways,  which  had  served  large
 number  of  rural  people.  Because  of  the
 winding  up  of  this  line  the  people  are  put
 to  a  lot  of  difficulties.

 MR.  SPEAKER:  8  it  mentioned  in
 the  Demands?

 SHRI  HANUMANTHAIYA  :  Ne,  Sir.

 SHRI  DASARATHA  DEB:  I  would
 request  that  the  government  should  see  to
 it  that  the  decision  to  wind  up  the  line  is
 not  final.  In  fact,  government  should  run
 it,  in  order  to  avoid  the  difficulties  faced
 by  the  people.

 Secondly,  it  was  reported  that  the  West
 Bengal  Government  were  prepared  to

 *s financial  assistance  to  the  tune  of  Rs,
 lakhs.  If  that  isso,  why  is  the  Government
 feeling  shy  of  taking  up...  .(interruption.)

 MR.  SPEAKER  ;  The  total  is  Rs.  30
 lakhs  and  you  are  talking  of  Rs.  50  lakhs.

 SHRI  DASARATHA  DEB:  It  is
 sbout  the  apening  of  hewlings, The  Minister
 inimeelf  had,  given. an  assumngce  in  this  Houpe
 when  the  Railway  Budget  wes  dahated  that
 the  employees,  who  were  thrown  out. of
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 eraployment  due  to  the  closure  of  this  tigitt
 railway,  would  be  absorbed.  But  it  has  not
 been  done  so  far.

 Jn  Bihar  also,  the  Sasaram  Light  Raul-

 way  employees,  though  the  railway  exists
 now,  sep

 MR.  SPEAKER:  Kindly  confine
 yotreelf  to  the  subject,

 SHRI  DASARATHA  DEB:  .atre
 facing  the  same  difficulty  due  to  the  bad
 management  of  this  linc  4  think,  the
 Government  should  also  take  that  up  and
 keep  the  thing  running  well

 Then,  there  should  be  doubting  of  the
 railway  tine  in  the  Bongaon  sector  which
 is  near  Jessore  where  our  army  's  fighting
 now.  Then,  there  is  a  line  m  North
 Bengal  which  is  also  a  connecting  link
 between  West  Bengal  and  North  Bengal.
 AH  these  areas  have  become  very  impor-
 tant  places  because  of  the  war  that  is  going
 on.  Bat  the  single  line  cannot  provide
 full  facilities  for  movement  of  troops  and
 other  goods.  So,  the  Government  should  see
 that  this  double  line  is  opened  up  within
 @  short  period  For  that  they  should
 provide  some  financial  allocation,  3t  i8
 very  utgent.

 Then,  I  want  to  point  out  that  in  the
 Sealdah  sector  there  are  irregular  services,

 MR.  SPEAKER:  When  somebody
 reads  the  speech,  his  question  will  be  as
 to  what  was  the  occasion  for  all  this.
 Please  confine  yourself  to  this  simple

 thing,  When  the  Railway  Budget  comes,
 you  can  say  all  this.

 SHRI  DASARATHA  DEB:  It  is
 most  urgent,

 MR.  SPEAKER:  When  ahybody
 teads  the  debate,  he  will  ask  whether  the
 Speaker  was  in  the  Chair,

 SHRI  DASARATHA  DEB:
 th  Ratway  Budget  dehate  also  we  taised
 that  question,  Now,  Tripura  is  in  the
 emilee  of  war.
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 शी  fingfie  मिथ  (मोतीहारी)  :

 अध्यक्ष  जी,  थोड़े  &  लोग  दार  हैं  घोर
 थोड़े  से लोग  उधर  हैं  जिनको  बररन्लार

 बोलने  का  मौका  मिलता  है  ।  चाहे एक
 आदमी  की  पार्टी  हो,  बाहे  दो  भ्रांतियों
 की  पार्टी  हो  और  चाहे  कोई  बिना  पार्टी
 के  ही  हो,  उन्ही  लोगों  को  बार  बार  बोलने

 का  मौका  मिलता  है  शौर  हम  लोगों  को

 मौका  ही  नहीं  मिलता  है  t  (व्यवधान)'
 oom

 SHRI  DASARATHA  DEB:  Tripura
 has  now  become  a  bottleneck  90  far  as
 transport  is  concemed.  We  have  been
 urging  agaitt  and  again  that  this  new
 line  construction  from  Dharmanagar  to
 Agartala  is  very,  very  urgent  at  this
 period  Thereis  a  tremendous  difficulty
 that  our  people  are  facing.  If  you  read
 this  report,  you  will  find  that  due  to  the
 bottleneck  of  transport...  (/nterruption)

 MR.  SPEAKER:  |  am  only  reading
 the  Supplementary  Demands.  You  should
 not  go  beyond  the  scope  of  the  debate.

 SHRI  DINEN  BHATTACHARYYA  ;
 (Serampore)  :  This  ts  a  new  line,

 SHRI  DASARATHA  DEB:  I  am
 asking  when  they  have  already  surveyed
 it  why  it  has  not  come  in  these  Supple-
 mentary  Demands  for  opening  @  new
 line  This  Dharmanagat-Agartala  line  is
 very  important.  Things  cannot  move
 there  Due  tothe  bottleneck  of  transport
 actually  our  people  are  getting  restive
 because  fish  costs  Rs.  i5aKg;  milk  Rs,
 30  a  Kg;  onion  Rs.  5  8  Kg;  dal  Rs.3  4
 Kg.  and  pulses  are  not  available.  This
 ja  the  thing  we  are  facing  when  we  are
 inthe  midst  of  a  war.  It  is  important
 from  the  mulitary  strategy  point.  Troop
 movement  will  be  there  and  you  must
 realise  the  importance  of  this.

 From  the  statement  which  I  want  you
 to  refer  to,  you  will  find  that  dhotis  had

 disappeared  from  Tripura  and  when  the
 Government  placed  an  order  on  Caloutta,
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 Coming  to.  another  poitt  regasding

 gasual  workers...{interruption)

 MR.  SPEAKER:  May  I  inform  you
 of  the  procedure?  During  the  Supplemen-
 tary  Demands  Debate  there  is  no  gene-
 gal  debate.  It  is  confined  purely  to  the
 specific  Demand.

 SHRI  P.  VENKATASUBBAIAH  :  Whe-
 never  the  Supplementary  Demands  used
 to  be  discussed,  the  Members  used  to
 participate  and  offer  their  suggestions...
 (interruption)

 MR.  SPEAKER  :  It  is  never  the  case.

 SHRI  BHAGWAT  JHA  AZAD

 (Bhagalpur):  We  have  to  point  out
 the  omissions  also  in  this  document.
 Wo  have  to  offer  suggestions  also...,.....
 (Interruption)

 MR.  SPEAKER  :  You  have  yourself
 set  the  procedure  that  there  cannot  be  a
 general  debate  on  the  Supplementary
 Demands.

 SHRI  DASARATHA  DEB  :  In  Tri-
 pura,  what  is  going  on  is  this...

 SHRI  S.M.  BANERJEE:  There  has
 heen  the  convention  in  the  House
 that  on  Supplementary  Demands,
 we  should  confine  ourselves  to  the  De-
 mands.  But  if  there  isa  Demand  for
 Grant  under  the  head  “new  lines”
 whether  it  is  Rs.  10,000  or  Rs.  1,000,  while
 sarictioning  that  amount,  wo  can  also
 demand  other  now  lines.

 MR.SPEAKER  :  After  all,  I  am
 bound  by  the  rules  of  the  House  which

 yon  have  approved.  Ido  not  need

 guidance  when  the  rule  isso  specific.
 Rule  2i6  says  :

 “She  debate  on  the  supplementary
 grants  shall  be  confined  to  the  items
 constituting  the  same  and  no  discussion
 may  be  raised  on  the  original  grants
 nor  policy  underlying  them  save  in  so
 far  as  it  may  be  necessaty  to  explain  or
 Httustrate  the  particular  items  under

 i  rs

 tris),  9  ab

 SHRI  BHAGWAT  JIA  AZAD  +  Tho
 discussion  on  supplementary  demands
 for  grants  has  taken  place  in  the  House
 like  this  and  the  suggestions  are  offernd...
 (/nterruptions)

 MR.  SPEAKER  :  ]  expect  =  2099
 better  guidance  from  you,

 SHRI  BHAGWAT  JHA  AZAD  :
 I  am  guiding  you,..(/terruption)

 MR.  SPEAKER  :  You  are  misguiding
 me  rather.

 SHRI  BHAGWAT  JHA  AZAD;
 The  supplementary  demands  have  beep
 discussed  like  —  this...(énserruption)

 हो  विकृति  मिश्र  :  अध्यक्ष  महोदय
 पेज  6  और  7  पर  जिन  तीन  लाइनों  को

 छोटो  लाइन  से  बड़ी  लाइन  करने  के  लिये

 कहा  गया  है,  बजट  में  उन  का  सुझाव  नहीं
 था  t  यह  जो  छोटी  लाइन  से  बड़ी  लाइनें
 की  जा  रही  हैं,  यह  नई  लाइने  हैं,  लेकिन

 हम  लोगों  के  यहां  जो  छोटी  लाइन  है
 समस्तीपुर  से  मोसीहारी  शोर  रक्सौल  होते

 हुए  नरकटियागंज  तक,  उसको  नहीं  लिया
 जा  रहा  है।

 SHRI  BHAGWAT
 We  have  to  say  &  this.

 SHRI  A.  P.  SHARMA  (Buxar):  There
 are  cettain  assurances  given  by  the  hon.
 Railway  Minister  at  the  time  of  the
 Railway  Budget.  If  those  assurances
 have  not  been  fulfilled,  we  can  raise  the
 matter  here.

 JHA  AZAD:

 MR.  SPEAKER:  |  quite  appraciate
 what  you  say.  But,  I  think,  the  proper
 occasion  is  when  the  Railway  Budyet
 comes...

 SHRI  BHAGWAT  JHA  AZAD;
 After  one  year.  (Interruption)

 SHRI  DASARATHA  DEB  :  The  hon.
 Minister  gave  sortie  promige  regarding
 victimisation  of  workers.  Ia  Baraual.
 there  was  an  agitation  on  the  part  of  the
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 Ministty  and;  1  think,

 was  vouched  and  the  ‘work

 nee  ‘that  2९  least  at’  this’  stage  ‘they
 should  give.up  this  attitude  of  victimising

 ,
 tundreds  of  workers  were.  being

 Vighimised  in  Siliguri  and  all  over  India.

 Mit.  SPEAKER  :  On  the  Railways  ?

 SHRI.  DASARATHA  DEB
 :  Yos,  Sir

 MR.  SPEARER  :  Be  on  the  track,
 onthe  right  track  }..

 ‘HRY.  |  DASARATHA  DEB  :

 ‘Lastly,  J  want  to  refer  to  the  casual
 workers  also.  It-id  very:  unfortunate  that
 gasuadl  workers'in  which  lakhs  of  people  are
 involved:  some  of  whom  have  worked  for
 32  ‘youts  or  4  years  or  I6  years  like  that,

 “gre  not:  absorbed  -as  regular  workers
 ‘The  Government  allow  them  to  work  for

 twd-or  ‘three  months  and  then  they
 tetrench  them.

 SHRI  A,  P.  SHARMA  :  No  _  tine
 limit  for  the  Opposition  Members  ?

 MR.  SPEAKER  :  You  didn't.  agree
 to..:the.  time  limit  when  I  proposed

 ot.  allowing  .it...(interruptions)
 When  I  put  it  to.the  House  ‘about  time
 timit,  .I  was  not  given  any  indication  nor
 it.was  agreed.  Sol  am  keeping  quiet

 SHRI  -DASARATHA  DEB:  In
 “gontusion  I  would  say  ‘only  ‘regarding
 Phisieasual  fabour.  This  type...  of  practios
 shoul

 take
 givon  up.  Just’to  deny  ¢hom-a

 type.of  practic  of  docoiving  the  ..werkers.

 shoul  be  stopped  totally.  ,

 -  SROBMakR. 7,  ti

 and  there  was  a  long  -sttike.

 was  resumed

 oniplayees  who,  ier
 in:

 ter  whether  the  present  organisation’  would
 -be  a  part  ‘of  ‘the  organisation  0067  :in  -
 existence  in  Caleutta,

 (ley,  ISA”  *#

 MR.  SPEAKER:  May  I  cay  again  that

 P.  .  VENKATASUBBAIAH
 :  dL  confine.  myself  to  ‘the

 ipplementary  Demands  that  “have  beén
 “ptought::  forward  by  °  the  Minister.

 Ono.  is  about.  the  ©  electrification.  -’  of
 Madras-Vijayawada  6  80  8  ‘cost’  of
 Rs.  3.03-crores.

 .59  hrs.

 ‘fie,  -Deevri

 Ido.  not  know  why  the  Minister  has
 brought  through  ‘a  supplementary
 demand.  Asa  matter  of  fact  this  has  been
 under.  the  consideration  of  :  the  Railway
 Ministry  for  a  long  time  and  it  was.  oné  of
 the  items  that  have  been  conceived  by  the
 railway  administration  long  time  back
 Lam  glad  that  at  last  ‘the  Minister  has
 come:  forward  with  this  Demand.  But  I
 request  him  that  it  should  be  extended
 beyond  Vijayawada  because  this  Vijaya-
 ‘wada  line  as  explained  inthe  memorandum
 to  the  Supplementary  Demand:  is  a  link
 between  the  eastern  portion  of  the  country
 and  the  ‘western  portion  of  the  country.
 So,  this  programme  has  to  be  extended
 beyond’  Vijayawada  also:

 With  regard  to  setting  up  ‘an’  organiza-
 tion.  for  this  purpose,  I  remember  thatan
 organization  ‘was  in.  ४0078  .in-  Calcytta
 when  eloctrification  was  being  done.ia  that
 part  of  the  country.  J  do  not  know  whether
 another  different  organisation  is  being  set’.
 up  of  the  same  organization  |  is  being

 expanded.  I  know  that  this  organisation
 ‘wound“up  some  time  back,  andmany-of
 the  technicians  and:  workers  “employed
 there  were.  thrown  ‘out  of  employment.”
 would  like:  ta:  know:  from  the  fon
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 intended  to  bring  iron  ore  from  Bailadille.
 to  Visakhapatnam,  and  it  has  been  financed
 by  the  Japanese  also.  [  do  not  know  why
 the  question  of  renewal  has  now  arisen
 with  regard  to  this  entire  track.  Jam  sure
 the  technicians  and  engineers  who  were
 engaged  in  this  job  when  the  construction
 of  this  line  was  thought  of  would  have
 taken  all  those  factors  into  consideration
 and  the  weight  that  would  move  also  on
 the  track.  But  it  looks  as  though  there
 was  not  a  proper  planning  when  the  railway
 line  was  laid.  From  the  explanatory
 memorandum.  we  find  that  though  the
 total  traffic  on  this  railway  fine  has  been
 less  than  25  GMT  up-to-date,  there  has
 been  abnormal  flattening  and  wear-out  of
 the  rails  and  condemning  limits  have  been
 already  reached.  I  do  not  know  whether
 there  is  anything  wrong  with  the  designing
 of  the  track.  J  think  all  the  difficulties
 would  have  been  foreseen  by  the  adminis-
 tration  when  the  railway  line  was  laid.

 In  this  connection,  I  would  like  to
 bring  one  point  to  the  notice  of  the  hon.
 Minister.  This  line  should  not  be  con-
 fined  only  for  bringing  iron  ore.  This  lies
 in  an  area  which  is  mostly  inhabited  by  the
 Adivasi  and  tribal  people.  For  instance.
 areas  like  the  Araku  valley  ete.  are  in’  this
 region.  A  vast  tribal  population  lives  in
 this  area.  This  rail  link  would  provide
 better  transport  facilities  for  the  Adivasi
 and  tribal  population  which  has  been  living
 in  isolation  because  there  has  been  no
 opening  up  of  these  areas.  Therefore.  I
 suggest  that  this  line  should  be  converted
 into  a  passenger  traffic  line.  If  initially
 the  hon.  Minister  finds  it  difficult,  then  I
 would  suggest  that  it  should  be  converted
 into  a  mixed  ygoods-cum-passenger  traffic
 line.  |  would  also  like  to  point  out  that
 this  area  was  under  the  control  of  the
 Naxalites  till  some  time  back,  and  as  such
 the  problem  of  law  and  order  was  also
 involved.  This  area  had  been  serving  as
 a  place  of  hide-outs  for  the  Naxalites  to
 carry  on  their  nefarious  activities.  In
 view  of  this  also,  I  would  like  the  hon.
 Minister  to  see  that  this  line  is  converted
 into  a  passenger  traffic  line.

 Regarding  the  conversion  of  metre
 gauge  from  Guntakal  to  Dharmavaram
 which  has  been  mentioned  in  the  explana-
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 tory  memorandum,  |  congratulate  the  hon.
 Minister  on  his  having  thought  of  this
 conversion.  But  l  would  request  him  to
 see  that  Bangalore  and  Secunderabad  are
 also  linked  up  by  a  broad  gauge  line.
 These  are  two  important  capitals  of  two
 important  would,  therefore,
 request  the  hon.  Minister  to  see  that  the
 two  places  are  linked  by  broad  gauge.  Up
 to  Guntékel  this  has  been  done,  but  |
 would  request  him  to  procced  further  and
 connect  these  two  Stiule  capitals  by  con-
 verting  the  line  into  broad  gauge.  This
 will  serve  a  long-feli  need.  Many  impor-
 tant  towns  would  also.  be  linked  up
 thereby.  This  tine  would  also  offer  vast
 passenger  traffic  potentialities,  |  would,
 therefore,  request  the  hon.  Minister  to.  see
 that  this  conversion  and  Jinking  up  of  the
 two  State  capitals  is  done  as  carly  as
 possible.

 States.  |

 With  regard  to  the  conversion  of  the
 Trivandrum-Quilon-E  rnak  wham  metre
 gauge  into.  broad  gauge,  |  am  glad  to  find
 that  the  railways  have  taken  certain  posi-
 tive  steps.  |  would  like  to  point  out  in
 this  connection  thal  the  hon.  Minister’s
 idea  of  connecting  all  the  important  State
 capitals  with  the  Central  capital  by  means
 of  Rajdhani  Expresses  would  bear  fruition
 only  if  the  metre  gauge  conversion  into
 broad  gauge  takes  place.  |  hope  that
 within  the  hon.  Minister’s  tenure  as
 Railway  Minister,  his  cherished  idea  of
 connecting  all  the  important  State  capitals
 with  the  Central  capital  would)  materialise,
 as  a  result  of  the  conversion  of  the  metre
 gauge  which  has  now  become  outdated
 into  broad  gauge.

 In  this  connection.  J  would  request  the
 hon.  Minister  to  take  up  the  surveys  that
 have  been  left  behind  or  kept  in  cold
 storage  for  so  long  especially  with  regard
 to  places  which  are  considered  to  be  back-
 ward.  In  these  backward  areas,  further
 action  with  regard  to  surveys  already  con-
 ducted  or  recommended  by  the  various
 State  Governments  should  be  expeditiously
 taken.  Wherever  there  is  a  vast  potential
 of  mineral  and  forest  resources,  the  aim  of
 the  Railway  Minister  should  be  to  help
 exploit  them  successfully  and  economically
 and  thus  improve  the  economic  condition
 of  the  local  people.  ॥ अ  hope  next  time  the
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 hon.  Minister  comes  before  the  House  he
 will  come  for  sanction  for  these  surveys.

 MR.  DEPUTY-SPEAKER:  Before  I
 callupon  the  next  speaker,  I  would  like  to
 announce  that  the  Defence  Minister  will
 make  a_  statement  at  4  p.m.  before  we
 adjourn.

 श्री  विभूति  मिश्र  :  मेरा  सुझाव  है  कि

 तीन  तीन  मिनट  दिये  जायें  ताकि  सभी  बोल

 सकें  |

 SHRI  K.  BALATHANDAYUTHAM
 (Coimbatore)  :  While  speaking  on
 these  Supplementary  Demands  for  Grants
 my  general  criticism  is  that  the  Minister  is
 coming  forward  with  piecemeal  proposals
 which  do  not  fit  in  with  the  general  master
 plan  of  renewal,  doubling,  renovation  etc.
 I  distinctly  remember  that  the  Minis-
 ter  while  speaking  on  the  Railway  Budget
 did  not  countenance  many  of  the  proposals
 to  change  the  gauge  from  metre  to  broad.
 In  the  Supplementary  Demands  for  Grants,
 I  welcome  the  change  from  metre  gauge  to
 broad  gauge;  I  welcome  the  electrification
 proposal  from  Madras  to  Vijayawada.  I
 also  welcome  the  doubling  being  done  in
 certain  parts.  Butthis  isnot  done  in  an
 overall  perspective.

 Take,  for  example,  the  electrification  of
 the  line  between  Madras  and  Vijayawada.
 When  we  do  that,  we  must  have,  as  Shri
 Venkatasubbaiah  said,  a  perspective  of
 extending  it  further,  if  necessary,  to  Delhi.
 With  regard  to  doubling,  I  support  the
 proposal  of  my  Marxist  friend  that  even
 the  supplementary  demands  for  grants
 must  have  a  perspective,  specially  at  this
 time  of  national  emergency.  When  we
 have  some  proposals  ready  for  doubling
 the  line  in  the  Sealdah  division  from
 Bongaon,  we  must  take  into  account  the
 need  for  extending  the  line  to  Jessore  which
 is  strategically  very  important.  Merely
 because  there  is  a  proposal  or  plan  ready
 we  do  not  come  with  supplementary
 demands  without  applying  our  mind  to
 considerations  lack  of  linking  up  those
 places  with  centres  of  strategic  importance
 during  this  national  emergency.

 With  regard  to  the  line  between  Madras
 and  Arkonam,  J  was  really  surprised  to
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 find  that  there  have  been  37  rail  fractures.
 In  a  vast  country  like  ours  with  a  net-
 work  of  railways,  it  is  really  surprising
 that  between  Madras  and  Arkonam  there
 were  so  many  rail  fractures.  It  has  also
 come  to  light  that  the  ultrasonic  rail  flaw
 detectors  have  detected  700  flaws.  How
 did  this  come  about  ?  Is  it  because  some
 special  rails  were  used  in  that  part  between
 Madras  and  Arkonam  or  is  it  because  you
 have  detected  only  700  flaws  and  you  have
 not  attempted  to  find  out  if  there  are  flaws
 in  other  lines  or  not.

 Now,  I  am  glad  that  they  have  donc
 something.  at  least  in  this  section  of  the
 railways,  and  they  have  renewed  that  sec-
 tion  and  have  incurred  some  expenses.  I
 am  in  full  support  for  the  demands  for
 grants  for  that.  But  this  has  to  be  done  with
 the  perspective  of  not  merely  speeding  up
 the  trains  in  that  section  in  the  near  future.
 There  is  as  much  justification  for  having
 electrification  between  Madras  and
 Arkonam  as  you  have  between  Madras  and
 Vijayawada.  The  Madras-Arkonam  line
 also  is  giving  connection  to  the  trains  to
 Bombay  inthe  north  and  to  Trivandrum
 in  the  south.  So,  many  of  these  lines
 converge  at  Arkonam,  and  the  line  bet-
 ween  Arkonam  and  Madras  which  is
 being  renewed  must  be  taken  up  with  the
 perspective  of  electrification.

 When  the  Minister  comes  with  the
 demands  for  supplementary  grants,  he
 seems  to  be  thinking  only  of  the  renova-
 tion  of  rails,  yards  and  other  things.  He
 does  not  seem  to  have  applied  his  mind  to
 the  men  employed  in  the  railways.  Apart
 from  the  increase  in  the  cost  of  living
 index  which  has  come  up  to  228  points
 which  automatically  implies  an  increase  in
 the  dearness  allowance,  there  is  also  this
 national  emergency,  and  the  railways  being
 a  very  important  means  of  communication
 in  the  rear,  and  linking  up  with  the  front
 also,  the  supplementary  grants  must  have
 included  a  grant  for  an  increased  dearness
 allowance  to  the  railway  employecs.  It  is
 very  relevant.  This  shows  a_  serious
 lacuna  in  the  understanding  of  the  Railway
 Ministry,  the  Railway  Board  and  the
 Railway  Minister  with  regard  to  their
 responsibilities  in  this  period  of  national
 emergency.  The  demands  for  grants
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 appear  as  if  you  arc  operating  in  a  country
 where  there  is  no  crisis,  no  national
 emergency.  There  is  no  relation  to  today’s
 reality.  So,  I  would  request  him  to  recon-
 sider  this  question  and  include  in  the
 supplementary  grants—  we  are  only  recom-
 mending  an  expenditure—  a  grant  for
 meeting  the  increased  dearness  allowance
 to  the  railway  employees  who  are  going
 to  manthe  railweys  during  this  critical
 period.

 MR.  DEPUTY-SPEAKER  :  Before  I
 call  the  next  speaker,  I  would  like  to  say
 one  thing.  {f  quite  appreciate  that  the
 railway  is  a  subject  in  which  every  Member
 or  his  constituency,  is  interested.  The
 subject  relates  to  the  construction  of  new
 lines  and  open  line  works,  etc.  Every-
 body  would  Jike  to  say  something  or  the
 other  in  relation  to  these  demands.  So,
 could  T  suggest  a  time-limit  of  two  hours
 for  this,  so  that  we  can  divide  the  time
 and  allow  as  many  Members  as  possible
 to  speak?

 SEVERAL  HON.  MEMBERS:  ४६५.

 SHRI  K.  HANUMANTHATYA:  ॥
 have  only  one  request  to  make.  Since  the
 hon.  Members  are  making  so  many  sugges-
 tions,  courtesy  demands  that  I  should
 reply  to  them.  So,  half-an-hour  may  be
 set  apart  for  that  purpose.

 MR.  DEPUTY-SPEAKER:  Will  that
 half-an-hour  of  the  Minister  come  from
 these  two  hours?  (dnterruption)

 SEVERAL  HON.  MEMBERS:  No.

 MR.  DEPUTY-SPEAKER  :  So,  half-
 an-hour  for  the  Minister,  and  two  hours
 for  the  discussion.

 श्री  नवल  किशोर  सिंह  (मुजफ्फरपुर):
 उपाध्यक्ष  महोदय,  मैं  इस  अनुदान  की  अनु-

 पूरक  मांगों  का  समर्थन  करने  के  लिए  खड़ा

 हुआ  हूं  ।  मैं  कोशिश  करूंगा  कि  मैं  अपने  को

 सीमित  रखूं  सिर्फ  उन्हीं  मांगों  और  उन्हीं
 विषयों  के  सम्बन्ध  में,  जो  इस  में  बजे  हैं  T

 सब  से  पहले  मैं  रेल  मंत्री  को  इस  बात

 के  लिए  धन्यवाद  देना  चाहता  हूं  कि  उन्होंने
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 रेलवे  बोर्ड  पर  संसद  का  प्रभुत्व  कायम

 किया  है  और  इस  तरह  से  रेलवे  में  काफी
 दिनों  से  जो  पालियामेंटरी  एकाउंटिबिलिटी
 न  के  बरावर  थी,  उस  को  उन्होंने  स्थापित

 कर  दिया  है  |  मुझे  विश्वास  है  कि  माननीय
 रेल  मंत्री  स्वयं  भी  इस  मामले  में  संसद्‌  के

 नेतृत्व  को  कुचल  करेगे  और  यहां  पर  मान-

 नीय  सदस्यों  द्वारा  जो  सुझाव  या  राय  दी

 जायेगी,  उन  पर  पहले  से  ज्यादा  ध्यान

 दिया  जायेगा  ।

 मेरा  अनुभव  है  कि  इस  विभाग  में

 मंत्रियों  के  कार्य-काल  बहुत  अल्प  रहे  हैं--

 बहुत  जल्दी-जल्दी  मंत्रीगण  वदल  गये  हैं

 यह  स्पष्ट  है  कि  जिस  विभाग  में  मंत्री  जल्दी-

 जल्दी  बदले  जाते  हैं,  उस  में  कोई  सुधार
 का  काम  नहीं  हो  सकता  हे  ।  एक  मंत्री

 अगर  किसी  काम  को  शुरू  करता  है,  तो

 जब  तक  वह  पूर्ण  हो  पाये,  उससे  पहले  ही

 वह  उस  विभाग  से  चला  जाता  है।  इस
 बात  का  ख्याल  रखा  जाना  चाहिए  कि

 मंत्रियों  करों  अपने  कार्यक्रमों  को  पूरा  करने

 का  समय  दिया  जाये  |

 रेलवे  लाइनों  को  बिछाने  के  सम्बन्ध  में

 रेलवे  विभाग  को  प्राथमिकता  इकॉनोमिक

 इंफ्रा-स्ट्रक्चर  क्रिएट  करने  को  देनी

 चाहिए  1  हमारे  निर्धन  देश  में  साधनों  की

 कमी  के  कारगा  यह  सम्भव  नहीं  है  कि  हम

 सुख-सुविधाओशों  का  प्रबन्ध  ज़्यादा  कर

 सके  ।  हमारे  देश  में  अभी  धन  को  बढ़ाना

 है,  धन  के  उत्पादन  की  जरूरत  है  1  इस

 लिए  जो  रेलवे  लाइनें  इकानोमिक  इनफ्रा-
 स्ट्रक्चर  को  क्रीएट  कर,  उन  को  प्राथमिकता

 मिलनी  चाहिए  ।

 इस  सम्बन्ध  में  मैं  आपके  प्रदेश,

 मेघालय  और  आसाम  का  नाम  लेना

 चाहता  2,  उत्तर  बंगाल  और  उत्तर  बिहार
 का  नाम  लेना  चाहता  हूं  ।  हाल  ही  में

 मुझे  इन  क्षेत्रों  में  जाने  का  अवसर  प्राप्त
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 हुआ  है।  रेलवे  के  सम्बन्ध  में  ये  क्षेत्र  इस
 कद्र  पिछड़े  हुए  हैं  कि  वहां  कब  तक  कोई

 इकॉनोमिक  इंफ्रा-स्ट्रक्चर  क्रिएट  हो

 सकेगा,  इस  बारे  में  मुझे  काफी  सन्देह  हो
 जाता  है।

 उत्तर  बिहार  में  बरौनी  से  लेकर

 समस्तीपुर  तक  रेलवे  लाइन  है  |  इस

 सदन  में  सिंचाई  और  विद्युत  मन्त्री,  डा०

 के०एल०  राव  ने  कई बार  कहा  है  कि  उत्तर

 बिहार  के  लोग  मुझसे  विद्युत  की  मांग  न

 करें  चुकी  उत्तर  बिहार  में  बिजली  नहीं

 है  ।  यह  क्षेत्र  न  जाने  कब  तक  अतिवृष्टि
 और  अनावृष्टि  से  पीडित  होता  रहेगा।

 अगर  वहां  पर  बिजली  हो,  तो  वहां

 ग्रतिवृष्टि  और  अनावृष्टि  से  बचने  के

 उपाय  किये  जा  सकते  हैं।  माननीय

 डा०  के०  एल०  राव  उत्तर  बिहार  में

 बिजली  पैदा  करने  के  साधन  थर्मल

 पावर  स्टेशन  मुजफ्फरपुर  में  बनाने  के  लिए

 तैयार  हैं।  लेकिन  वह  तब  तक  सम्भव

 नहीं  है,  जब  तक  कि  वहाँ  बडी  लाइन  न

 हों  |

 जहां  तक  मैं  जानता  हूं,  इस  तरह  के

 प्रस्ताव  सरकार  के  सामने  हैं  ।  मैं  नहीं

 जानता  कि  सरकार  इस  सम्बन्ध  में  क्‍या

 कर  रही  है  ।  लेकिन  अगर  वहां  पर

 इकॉनोमिक  इनफ्रा-स्ट्रक्चर  क्रिएट  करना

 है,  तो  इस  पर  विचार  करना  चाहिए  |

 माननीय  रेल  मंत्री  को  मालूम  होगा

 कि  रेलवे  में  स्ट्रेटजी  ही  की  जो  परिभाषा

 है,  उसमें  केवल  मिलिटरी  की  स्ट्रेटेजी  ही

 नहीं  है,  बल्कि  उस  में  इकॉनोमिक  स्ट्रेटेजी
 भी  है।  इन  क्षेत्रों  में  रेलवे  लाइनों  का

 विस्तार  करने  के  लिए  रेल  मंत्री  वित्त

 विभाग  से  इकॉनोमिक  स्ट्रेटेजी  के  नाम  पर
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 कुछ  वित्तीय  सहायता  मांग  सकते  हैं,  जो

 उन्हें  मिलेगी,  इसमें  कोई  सन्देह  नहीं  2

 इस  अनुपूरक  मांग  में  आयरन  ओर

 को  ढोने  की  बात  भी  कही  गई  है।

 बिहार  में  सिंहभूम  में  आयरन  ओर  की

 शायद  सबसे  बडी,  या  बडी  खानों  में

 एक  खान  है।  वहां  सारी  भूमि  आयरन  ओर

 ही  है  |  वहां  से  किसी  भी  पोर्ट  को  आयरन

 श्रोर ले  जाने  के  लिए  जो  इन्तजाम  है,

 वह  अत्यन्त  निकृष्ट  और  अ्रपर्याप्त  है।
 उस  क्षेत्र  में  सडकों  की  दशा  बहुत  सोच-

 नीय  है  |  जहाँ  आयरन  शोर  से  इतना
 घन  पैदा  किया  जाता  है,  वहां  सब  तक

 उसको  ढोने  की  क्‍या  व्यवस्था  की  जा  सकी

 है  ?  वहां  का  हर  एक  आदमी  आपको

 बतायेगा  कि  उन  सडकों  पर  कोई  ट्रक

 छः:  महीने  या  साल  भर  से  ज्यादा  नहीं
 टिक  सकता  है।  वहां  किरीबुरु  में  एक
 पब्लिक  सेक्टर  अंडरटेकिंग  है  मैं  समझता

 हैँ  कि  अगर  आयरन  ओर  को  ढोने  के  लिए
 किसी  को  प्राथमिकता  मिलनी  चाहिए,
 तो  पहले  उसको  मिलनी  चाहिए।

 हाल  ही  में  बिहार  में  बाढ़  आई।
 माननीय  सदस्यों  ने  यह  प्रदान  उठाया--

 बाहर  भी  प्रदान  उठाया  गया-कि  हम

 हरियाणा  और  पंजाब  से  मामूली  चारा

 और  भूसा  भी  बिहार  नहीं  ले  जा  सके ।

 20  हजार  बैग  का  अपार्टमेंट  रेलवे
 ने  किया  ।  लेकिन  ऐक्चुअल  परफार्मेस

 कितना  हुआ  ?  6  हजार  वेगास।  श्र

 यह  6  हजार  वैगन  भी  बड़ी  लाइन  में

 हुआ  ।  छोटी  लाइन  जिस  हिस्से  में  जाती

 है,  गंगा  के  उत्तर  में  जो  हिस्सा  पडता  है
 उसमें  कुछ  नहीं  कर  सके  |  यह  इसलिए

 हुआ  कि  हमारे  उन  क्षेत्रों  में  रेल  के  माता-

 यात  की  बहुत  बडी  कमी  है।  अब  एक  नई
 परिस्थिति  पैदा  हुई  है।  वहां  धान  बह
 गए  ।  अब  रबी  की  खेती  का  भरोसा  किया

 जा  रहा  है  ।  सरकार  काफी  रासायनिक



 |
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 खाद  देने  को  तेयार  है।  लेकिन  वन  नहीं

 मिलते  हैं  एक  से  जो  पहुंचाने  की  कोशिश

 है  वह  करीब  करोड़  असफल  सिद्ध  हुई  है

 क्यों  कि  जो  सरकार  की  व्यवस्था  है  उसके

 अन्तर्गत  ट्रक  से  तो  रासायनिक  खाद  हम
 ला  नहीं  सकते  हैं  |  यह  सब  इसलिये  है

 क्रि  रेल  की  लाइनें  कम  हैं  और  या  रेल

 के  डिब्बे  कम  हैं  |  मूल  एक  बात  समय  में

 नहीं  आती  है,
 कुछ  थोडी  बहुत  जानकारी

 हासिल  करने  का  मौका  मुझे  मिला,  यह
 वैगन  की  थार्टज  रेलवे  में  क्यों  होती  है  ?

 यह  इसलिए  होती  है  कि  या  तो  हमारे  पास

 बेगम  नहीं  हैं,  हालों  कि  बैगन  बनाने  की

 कैपेसिटी  हमारे  मुल्क  में  है,  लेकिन  बैगन

 हमारे  पास  नहीं  हैं,  या  जहां  वैगन  जाते

 हैं  वहां  ज्यादा  दिनों  तक  अटक  जाते  हैं  1

 अब  अटकने  का  कारण  ला  ऐड  डर

 सिचुएशन  है।  क्यों  हैला  ऐड  आर्डर

 सिचुएशन  ?  इसलिए  कि  हमारी  जो  रेलवे

 प्रोडक्शन  फोर्स  है  बह  निकम्मी  है  इन  क्षेत्रों

 में  ।  यही  रेलवे  प्राटक्यान  "फोर्स  ईस्टर्न

 रेलवे  में  और  सेंट्रल  रेलवे  में  काफी

 असरदार  तरीके  से  काम  करती  है।
 लेकिन  नादान  रेलवे,  नार्थ  ईस्टर्न  रेलवे  और

 ईस्टर्न  रेलवे  में  वह  बिलकुल  निकम्मी  है  ।

 न  उसके  पास  कुछ  ग्रघिकार हैं  और  न

 साधन  हैं।  मैं  विश्वास  करता  हूँ  कि  मान-

 समय  रेलवे  मंत्री  जो  रेलवे  में  प्रत्येक  प्रकार

 का  सुधार  लाने  के  लिए  कटिबद्ध  हैं,  मरे

 इन  सुझावों  पर  विचार  करेगे  |  धन्यवाद  |

 MR.  DEPUTY-SPEAKER  :  There  is
 an  ever-increasing  flood  of  slips  coming
 to  my  table.  May  |  request  the  Mem-
 bers  to  kindly  confine  themselves  to  five
 minutes  so  that  as  many  as  possible  can
 be  accommodated.

 SHRI  BHAGWAT  JHA  AZAD
 IT  find  that  this  ducument,  particularly
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 Demand  Nos.  I4  and  1S.  suffers  from  more
 than  one  defect.  T  thought  it  was  small
 and  simple  thing,  but  it  is  not  so.

 The  hon.  Minister,  announced  in  this
 House  only  ७  few  days  back  that  he
 wants  to  link  the  State  capitals  of  India
 with  the  Union  Capital.  Secondly,  he
 said  that  he  wants  that  the  trains  should
 pass  through  natural  lines,
 time  andi  money.  But  when  |  apply  these
 principles,  ॥  find  a  singuler  lack  of  them
 in  this  document.

 thereby  saving

 This  decument  mentions  doubling  of
 lines.  |  welcome  the  doubling  of  lines,  and
 also  electrification,  but  what  |  do
 not  welcome  is  the  priority.  How  does  he
 forget  his  own  announcement  to  link  the
 State  Capitals  with  the  Union  Capital  ?

 For  cxample,  Shri  Basumatari  and
 many  other  friends  who  are  ina  far-flung
 corner  of  this  country  cannot  reach
 Bhagalpur  casily.  it  takes  them  40  hours.
 We  have  been  demanding  fora.  Jong  time
 the  Ktul-Sahi  bganj-Bhagalpur-Howrah
 linc.  The  hon.  Minister's  predecessor
 promised  it.  |  would  say  here  is)  the
 Assam  Mail  which  has  got)  a  natural
 route  to  go  wa  Kiul.  Sahibganj  and
 Bhagalpur  to  Furakka  bridge.  The  hon.
 Depuly  Minister  opened  the  bridge.  but
 the  track  should  heve  been  doubled  in
 advanee  from  Kiul,  for  the  Assam  Mail
 to  pass  through  this  Jine,  but  this  was  not
 done.

 We  ooppreeiic  the  hon.  Minister's
 action  against  some  bureaucrats,  but  |
 may  tell  him  nothing.  |  am  an  ex-Minister,
 my  experience  as  a  Minister  is
 very  short,  but  |]  905  tell  him  that
 he  must  always  be  guided  by  his  cons-
 cience  after  reading  the  tiles  anc  decide  for
 himself.  Don’t  rely  upon  the  bureauerats.
 You  have  your  own  experience  of  the  great
 Mr.  Ganguli  and  now  his  great  successor.
 All  these  persons  will  mostly  misguide
 you.  You  wanted  to  stop  the  Rajdhani
 Express  ot  Kanpurand  take  a  few  passen-
 gers.  Did  Rot  oppose
 you  very  strongly  ५»  It  did.  Why  snould
 not  the  Assam  Mail  by  now  run  through

 the  bureaucracy
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 Bhagalour,  when  it  cuts  short  the  timo
 on  this  line  from  Bhagalpur  to  Farakka
 Barrage  by  many  meny  hours,  by  i5  hours
 and  not  merely  $  hours?  Why  is  it  not
 being  done?  Lo  and  behold  }  The  General
 Manager  of  the  N.E.  Railway  ran  to
 Katiher  and  announced,  “Don’t  worry;
 my  dear  friends!  Please  give  up  your
 agitation.  I  could  not  allow  the  Assam
 Mail  to  pass  through  Bhagalpur  before  a
 few  months”,  How  can  he  make  that
 statement  ?  (/nterruptions).  In  the  new
 time-table  the  time  was  given.  And,  this
 bureaucrat  went  and  made  that  announ-
 Cement  under  a  little  pressure.  Let  me
 tefl  you.  A  great  agitation  is  building  up
 between  Kiul  in  East  Bihar  and  Bhagalpur.
 Every  day  memoranda  are  being  sent
 to  me  and  I  am  sending  them  on  to  you.
 6th  December  was  their  demands  day.
 If  you  want  demonstrations  and  stop.
 page  of  trains,  nobody  can  do  it  better
 than  I  and  the  people  there;  I  can  assure
 you  about  that.  So,  please  see  that
 Atsam  Mail  passes  through  Kiul  and
 Bhagalpur,  the  earliest  the  better,  on  its
 netoral  line.  I  do  not  want  anything
 unnatural  or  under  pressure.  But  what
 you  have  said  should  be  implemented,
 because  it  will  fulfil  your  promise  to
 this  House  that  you  want  to  link  the
 State  Capitals  with  Delhi.  Assam  and
 East  Bihar  will  get  the  faster  train.
 If  you  want  me  not  to  do  the  other
 things,  you  must  announce  it  either  today
 or  within  a  few  days.  But  if  you  want  to

 see  the  strength  of  our  demonstration
 and  how  it  can  be  stopped,  you  will  have
 to  go  down  to  Bhagalpur  and  soy,  “I
 shall  pass  the  train  through  Bhagalpur’’.

 On  the  N.  E.  Railway—my  friend,
 Mr...  K.  Sinha  has  sad  it  and  many
 more  will  say  it—when  will  you  take  up
 this  conversion  of  MG  into  BG?  You
 have  given  priority  toit.  The  whole  of
 UP  north  of  Ganges  and  Bhagalpur  suffer
 from  it.  You  say,  that  is  a  big  thing.  You
 should  not  say,  itisa  big  thing  and  you
 cannot  do  it;  Assam  Mail  is  a  small  one

 aud  you  cannot  do  it.  Please  do  not  may
 éwd  Mogutives.  Sdy  two  affirmatives  and
 show  your  strength  afd  wisdom.  Please  take

 dereof  this  bureaucracy,  this  big  empite  of
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 the  Railway  Board,  which  advises  you  this
 way  and  that  way.  We  are  here  to  sup.
 port  you.  Iam  happy  you  have  taken
 the  head  of  one  of  buresucrats,  Please
 take  many  more,  if  they  donot  behave.

 SHRI  C.T.  DHANDAPANI  (Dhara-
 puram):  Sir,  there  are  only  four  or
 five  works  which  have  been  mentioned
 in  this  statement.  I  congratulate  the
 Minister  on  having  takexn  up
 the  work  on  converting  the
 Trivandrum-Ernakulam  line  into  BG,
 But  I  want  to  say  that  whether  itis  new
 lines  or  conversion,  they  are  being  taken
 up  only  under  political  influence.  Most
 ofthe  other  important  works  on  the
 railways  are  left  out.

 Y  want  to  impress  on  him  that  some
 of  the  long-standing  demands  of  Tamil
 Nadu  have  to  be  taken  into  considera.
 tion.  The  MG  Jine  between  Trivandrum
 and  Madras  should  be  converted  into  BG.
 So  also  the  line  from  Coimbatore  to
 Dindigull.

 The  Centra]  Government  have  promised
 a  steol  plant  at  Salem.

 At  the  samo  time,  there  :s  another
 industrial  complex  in  Neyveli  where  18,000
 workers  are  employed.  The  existing  lino
 between  Salem  and  Neyveli  is  metre-
 gauge.  It  should  be  converted  into  broad.
 gauge  to  enable  the  movement  of  goods
 and  coal  to  Salem.

 Here  I  want  to  make  a  complaint  that
 the  railways  do  not  generally  pay  much
 attention  to  the  facilities  and  amemties  of
 the  railway,  employees.  I  will  give  one
 concrete  instante.  Pothanur  is  a  railway
 station  three  miles  away  from  Coimbatore.
 About  i8,000  railway  employees  are  resid-
 ing  there.  Their  demand  for  drinking
 water  is  pending  with  the  raitways  for  a
 long  time.  At  present  water  is  being
 brought  to  Pothanur  from  Mettupalayam,
 which  is  25  miles  away.  Every  day  4  trdin
 is  rusning  between  Pothanur  and  Mottu-
 palayam  oaly  for  carrying  water,  incgrring
 an  expenditure  of  Rs,  7,000  per  day,  which
 will  mean  Rs,  25  lektis  ४  year  approxi-
 mately.  There  is  a  proposal  before  the
 rediways  for  cotistrubting  a  pipeline  from
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 Mettupaisyam  th  Pothanur,  slong  the
 lint of  the  railwey  line  so  that  water
 could  be  supped  not  only  to  Pothanur
 but  also  to  the  intermediate  stations,
 inclyding  Coimbatore  junction.  I  haope
 the  Minister  will  give  high  priority  to
 this  scheme.

 Seenndly,  at  Pothanur  our  young  tech-
 nicians  are  manufactumng  sophisticated
 instruments  which  in  the  past  used  to  be
 imported  from  Switzerland  and  Japan.
 Whereas  an  imported  instrument  used  to
 cost  Rs.  75,000  our  technicians  are  manu-
 facturmg  them  at  a  cost  of  Rs.  10,000  to
 15,000.  Yet,  they  are  not  provided  with
 even  sufficient  spacious  buildings  to  work.

 At  Pothanur  the  railways  are  running
 three  schools—English-medium,  Malaya-
 lam-medium  and  Tamil  medium  schools.
 There  is  no  building  for  the  Tamil-medium
 school.  The  children  have  to  remain  in
 a  thatched  shed  like  the  refugees  from  East
 Bengal.

 MR  DEPUTY-SPEAKER.  This
 Demand  is  about  the  opening  of  new
 railway  lines.  By  no  stretch  of  imagina-
 tion  could  the  opening  of  a  school  be
 connected  with  the  openingof  a  new
 railway  line.

 SHRICT  DHANDAPANI  Students
 in  the  Tamil-medium  school  have  to  learn

 sitting  under  the  shade  of  a  tree,  as  it
 used  to  bem  the  olden  days

 Comitig  to  new  rail  links,  the  Comba.
 tore-Chamarajanagar  line  via  Satyaman-
 galam  should  be  taken  up  immediately.
 Tho  Arokonam-Chingleput  metre-gauge
 line  should  be  converted  into  broad-gauge.
 When  Shm  Kamray  was  the  leader  of  the
 United  Congress  and  when  he  was  contest.
 ing  from  the  Nagerkoil  constituency,  all
 the  Central  Ministers  whe  came  there  to
 campaign  for  him  had  promised  the
 people  of  Kanyakumari  that  a  line  con-
 necting  Tirunelveli  with  Kanyakumari
 would  be  taken  up  very  soon,  No  action
 has  best  taken  on  thet  demand  so  far.

 The  rallways  have  taken  some  interest
 in  the  metropolitan  transport  system.  The
 Railway  Miolitry  has  allotted  Re.  72  lakhs
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 for  Calcutta  during  00  and  Rs.  53
 lakhs  for  Bombay  in  the  yours  978  to  2972
 but  Madras  has  not  been  considered.  3  667
 not  know  what  reasons  the  Minister  tds
 got  to  leave  Madtas  out.  Madras  alsd
 must  be  included,  द

 Bofore  I  conclude  I  want  to  say  that  ‘we sep  in  the  newspapers  &  news  item  that  the
 Railway  Ministry  is  going  to  dismantic  the
 Mettupalayam-Ooty  Ime.  There  are  two
 lines  in  India,  the  Simla  line  and  the  Ooty.
 Mettupalayam  line.  Ido  nat  know  what
 allergy  they  have  got  against  this  raitway
 line  because  they  always  say  that  they  will
 dismantle  it.  Here  Members  plead  for
 new  lines  but  our  wonderful  department  is
 trying  to  dismantle  the  exieting  lines.  They
 say  that  itis  uneconomic,  Why  they  do
 not  apply  the  same  formula  to  the  Simla
 line,  I  want  to  ask  the  Minzstey,

 Then,  m  Mettupalayam  by  the  ade  of
 the  railway  line  people  have  constructed
 some  200  houses  and  are  living  there  for  a
 long  time,  for  £0  to  400  years.  Now  the
 Government  has  issued  an  order  for  their
 eviction.  We  are  here  to  construct  houses.
 During  the  emergoncy  we  are  mot  allowing
 new  Constructions.  But  does  that  mean
 thet  we  are  here  for  the  destruction  of
 houses?  So,  I  would  ask  the  Minister  to
 reconsider  it  and  to  allow  the  people  in
 Mettupalayam  to  hve  in  those  houses.

 SHRI  A.  P,  SHARMA  (Buxar):  Siz,
 whilo  supporting  these  Supplementary
 Demands  placed  by  the  Minister  hofore
 this  House,  I  would  hketo  draw  the  atten:
 tion  of  the  Minister  to  a  few  assurances
 which  he  had  given  while  replying  to
 the  Budget  debate  in  this  house.  Tho
 most  importadt  assurances  given
 by  him,  according  to  me,  were  two,
 One  was  that  every  Friday  he  waquid  be
 devoting  half  a  day  for  chgcussing  the
 labour  problems  in  his  Ministry.  That
 has  not  been  done  so  far.  I  hope,  after
 this  reminder  of  mine,  he  will  be  doing
 itm  future.

 MR.  DEPUTY-SPEAKER:  Labour
 problem  on  the  line  7

 SHRI  A.  P.  SHARMA:  Yes,  570५
 t
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 Secpaifly,  ho  ‘gave  afi  asburnice  abdut
 werking  ot  «  detailed  scheme  about

 workers’  participation  in  management.
 That  has  alto  not  been  done  to  far.  9  hope,
 he  will  apply  his  mind  afresh  now  and  see

 that  when  ministries  smalier  than  the

 Wenllway  Ministry  ave  proceéding  with  this

 Seheme  atid  aro  implementing  it,  why
 tis  ig  not  being  done  in  the  Railway
 Ministry.

 While  apeaking  on  these  Dematds  I
 want  to  draw  the  attention  of  the  hon,
 Minister  to  the  feeling  expressed  by  my
 hon,  friends  from  Bihar—Shri  Nawal  Ki-
 altore  Sitha  and  Shri  Bhagwat  Jha  Azad—
 whether  the  Mimster  has  ever  thought
 that  there  is  a  greater  and  better  neces-
 sity  for  converting  the  metre-gauge  line
 on  the  North-Eastern  Railway  which  co-
 vers  three  States—Uttar  Pradesh,  Bihar
 and  Assam.  This  had  been  assured  perhaps
 by-~I  do  not  remember—this  Minter
 but  definitely  by  the  previous  Munister.

 AN  HON.  MEMBER  :  He  himself  has
 gasured  in  his  fetter.

 SIRI  A.P.  SHARMA:  Shri  Nawal
 Kwshore  Sinha  was  speaking  about  mil
 tary  strategy.  I  do  not  know  whether
 ynilitary  strategy  or  any  important  stra-
 tegy  that  we  can  plan  in  this  country  can
 छ  greatly  appreciated  and  needed  any-
 wiiere  more  than  in  the  North-Eastern
 Railway  which  covers  the  border  areas  of
 these  three  States  I  do  not  want,  like  some
 other  hon.  Members,  to  point  out  about
 the  rusining  of  the  parallel  broad-gauge
 Hine  as  between  Bangalore  and  Guntakal,
 This  xs  a  paraltel  line  which  »s  going, to  bo
 on  the  metre-gauge,  Broad-gauge  ling  wall
 rum  pataliel  to  it.  Here,  we  are  demanding
 the  conversion  of  the  metre-gauge  line
 into  brosd-gauge  line.

 +  I  fope,  the  hon.  Minister  will  look

 request  him  to  look  to  the  problem  of
 Tapes  ह...  Staten,

 {

 ipbeadban  joamn.,  aebe,  dr  PF

 T  want to  कामता:  drew  hw  attention  to
 the  suggestion  wigde  by  चैचिफ  Son.  frien
 Mc,  Bhogwat  Jha  Azad  about  the  Adsier
 Mail,

 Lastly,  there  isa  small  Light  Railway
 in  Bihar  known  as  Arrah-Sasaram  Light
 Railway.  The  survey  has  beon  conducted,
 ]  do  not  know  the  resuit  of  the  survey.
 I  khow  that  even  this  narrow-gauge  line
 is  sunning at  profit.  Therefore,  |  would
 request  the  Railway  Minister  to  take  up
 this  question  also,  Even  if  profit  js  the
 only  criterion  for  converting  narrow-gauge
 lines  into  broad-gauge  imes,  ke  can  take
 this  question,

 With  these  words,  1  support  the
 supplementary  demands  for  grants  of  the
 Railways.

 SHRIMATI  JYOTSNA  CHANDA
 (Cachar):  Mr.  Deputy-Speaker,  Suir,
 I  do  not  like  to  say  much.  But  about  the
 list  of  lines  which  are  going  at  be  conver-
 ted  and  which  are  going  to  be  construc-
 ted,  on  p.  4  of  the  Supplementary  Demands
 for  Grants,  no  mention  has  been  mado
 regarding  the  conversion  of  N.F.  Ratlway
 line,  from  Bongaigaon  to  Assam,  upto
 Tinsukhia.

 MR.  DEPUTY  SPEAKER~  That  has
 been  mentioned  by  Mr,  Sharma,

 SHRIMATI  JYOTSNA  CHANDA:
 T  can  also  mention  it.  J  expect  the  hon,
 Minister  and  the  Railway  Board  to  consi-
 der  the  strategic  position  of  this  area.  But
 i  am  very  sorry  to  find  that  it  has  not
 been  included  here.

 During  the  Budget  speech,  the  hon.
 Railway  Munister  said  that  metre-gauge
 lines  would  be  converted  into  broad-gange
 lines.  But  J  do  not  find  my  milway  line
 NF.  Railway  here.  I  also  want  to  bring
 to  the  notice  of  the  hon,  Munister  that  this
 being  a  lifeline  of  the  area,  espential
 goods  moye  there.  But  when  I  was  in
 my  district,  in  September,  I  ind  since
 April  lest  no  essential  goods  moved
 there,  Not  orily  my  district  suffers  but,
 I  think,  Tripura,  Mizo  Hilit,  Méaipur.
 Meghalaya  all  those  districts  suffer,

 4  alto  want  to  bring  td  bis  wofiee  thal

 the  iil?  section  line,  Lunsting  Bader!
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 mikich  ry  the}  ‘iho tie  of  £ 0...  and
 Cachar  is  improved.  है: उ  this
 wciintifia  age,  9.  donot  fisd  any  reason
 why  it  should  not  improve.  The  trains
 move  at  है. ड  miles  per  hour  liko  a  bullock-
 catt.  This  line  chould  be  improved,  I  do
 not  tike  to  say  mote.  I  hope,  he  will  next

 tigre  consider  about  the  conversion  of

 this  raliway  line  in  my  area.

 eft  हुफमचला  शकालबाय  (सुरेखा)  :

 उपाध्यक्ष  महोदय,  भ्रनुदानों  की  प्रतिपूरक

 मांगों  पर  हम  चर्चा  करने  जा  रहे  है।  मैं

 इन  मांगों  का  समर्थन  करता  हूं।  इस  भांग

 के  इन्दर  मध्य-प्रदेश  में  वेस्टर्न  रेलवे  मे  मऊ

 के  इन्दर  विस्तार  के  लिए  तीस  लाख

 संपत  मांगे  गये  हैं  ।  मैं  कहता  चाहता  हू

 कि  मऊ  के  विस्तार  के  साथ-साथ  हमे

 रतलाम॑  को  भी  नहीं  भूलना  चाहिए

 शर  साथ  ही  साथ  उससे  लगा  हुमा

 उज्जैन  भी  है।  इसके  अतिरिक्त  मऊ  में

 सेना  की  छावनी  है  जिसके  कारण  काफी

 लोगो  का  भ्रावागमन  रतलाम  होकर  होता

 है  परन्तु  रतलाम  में  ठहरने  की  जो  व्यवस्था

 है  बह  बहुत  ही  बिगड़ी  हुई  है।  इसलिए

 सरकार  से  मेरा  निवेदन  है  कि  वहां  पर

 लोगों  के  ठहरने  की  व्यवस्था  ठीक  प्रकार  से

 बनाई  जाये।

 उपाध्यक्ष  महोदय,  मऊ  लाइन  पर

 भीटर  गेज  गाड़ी  चलती  है,  इसको  बदलकर

 ब्रोड  भेज  में  लाना  चाहिए।  रतलाम  से

 खरहरा  तक  इस  लाइन  को  बनाता

 चाहिए।  पश्चिमी  निमाड़,  भाड़--में  बहुत

 पिछड़े  हुए  इलाके  हैं  इसलिए  यहां  पर  रैलों

 की  बहुत  आवश्यकता  है।  बहुत  दिनों  से  यह

 भांग  की  जा  रही  है  लेकिन  कमी  तक

 सकीं  पूरा  नहीं  किया  गया  है  ।  प्रत्येक

 वों  से  मिलता  जाइन  का  काम  क़ब्ल

 रहा  हैं।  8%  i965  से  एक  टर्न  किया

 था  जिनके  उत्तर  में  बताया  गया  था  कि  यह

 हादी  उन्‌  68  में  बालू  होगे  वाली  है.
 भोर

 Ar asavcbnia ha  ya  (Kara)  kre),  ght  ob

 उसके  बाद  द  जोली  जी  के  साल के
 उत्तर  में  बतला  शमों  कि  यह.  लाइव

 i972  में  चाकू  होगी।  तो  मैं  जानता

 श्राहुता  हूं  कि  इसमें  इतना  अ्रवावश्यक

 विलंब  क्यों  हो  रहा  है  ?  मेरा  निवेदन  .है
 कि  गीता  तक  जो  लाइन  ो  रही  है.  उसको

 शिवपुरी  तक  जोड़ा  जाये।  इससे  इसका
 महत्व  बहुत  बढ़  जायेगा  |  इसके  साव-सोभ
 मनी-देवास  कोड़ा  जाये  1 महू  एक

 बहुत  छोटा  इलाका  है  लेकिन  इससे  इसका

 महत्व  बहुत  बढ  जायेगा।  इन्दौर  एक

 बड़ा  शहर  है  और  इन्दौर  से  गुना  तक
 जाने  के  लिए  लोगों  को  उज्जैन  से  देवास

 होकर  आना  पड़ता  है  कौर  इस  प्रकार

 एक  लम्बा  चक्कर  लगाना  पढ़ता  है  t

 इसलिए  ऐसी  ज्यवस्थां  की  जाये  कि  थे
 सीधे  ह.16  सके।

 कभी-अभ्रम  कुछ  दिन  पहले  अंबानी

 महोदय  में  एक  बहुत  बरच्छा  वक्तव्य  किया
 था  कि  जितनी  भी  छोटी  लाइनें  हैं  उनको

 हम  बड़ी  लाइन  में  बदलने  जा  रहे  हैं।  इससे
 लोगो  को  बड़ी  आशा  कौर  प्रसन्नता  हुई
 थी  te  सम्बन्ध  में  मैं  सुल्तान  देता  चाहता

 हूँ  कि  मेरे  पपर  क्षेत्र  मुरेना  में  एक  चोटी
 लाइन  है,  जो  छोटी  गाड़ी  वहां  पर  चलती

 है  उसको  लोग  छुकछुक  गाड़ी  बोलते  हैं,  बहू
 ग्वालियर  से  बारोड़,  चोरी,  सवलगढ़,  शिव-

 पुर  तक  जाता  है,  उसको  बदलकर  बढ़ी
 लाइन  बनाया  जाये  और  उसको  सवाई

 माधोपुर  तक  जोड़ा  जाये  जिससे  उसका

 सम्बन्ध  राजस्थान  तक  हो  जाये  ।  यह

 डाकुऔ  का  एरिया  है।  इसकी  तरफ  सरन

 कार  को  लुकनत  ध्यान  देना  चाहिए  |  वहाँ
 पर  बो  गाड़ी  चलती  है  उसमें  पोथी  भ्र ौर
 बिजली  की  कोई  व्यवस्था  नहीं  होती  हैं
 जिससे  यात्रियों  को  बढ़ी  परेशानी'  को

 सामना  करता  पड़ता  है।  सरकार  ने  इस

 इलाके  को  पिछड़ा  1... ह  इलाका  भागा  हैं

 इसलिए  इसका  विकास हो  सके  उसकी  तर्क
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 सरकार  को  ध्यान  देना  चाहिए।  इसे

 प्रकार  से  पिछले  कुछ  दिनों  से  जनता  की

 कौर  से  यह  भाँग  हो  रही  है  कि  मुरैना  में

 जो  पंजाब  मेल  निकलती  है  उसको  यहां

 बर  ढहना  चाहिए  i  इससे  सरकार  कौ

 झा सद ती  भी  बढ़ेगी

 इसके  साथ-साथ  मुझे  एक  बात  की

 झोर  सरकार  का  ध्यान  धौर  दिलाना  है  ।

 संबधियों  में  कौर  स्ट रे दानों  पर  जो  खाने-पीने

 की  व्यवस्था  है  यह  बहुत  गड़बड़  हैं।  जो

 ब्यक्ति  उसका  ठेका  लेते  हैं  वे  स्वयं  तो  कुछ

 करते  नही  बल्कि  दूसरो  को  बह  काम

 देकर  मुनाफा  कमाते  हैं।  मेरा  निवेदन  है  कि

 इस  खान-पान  की  व्यवस्था  में  क्रान्तिकारी

 परिवर्तन  होना  चाहिए।  इसके  प्रलंबा

 जो  लोग  काम  करते  हैं  ट्रालोज  पर,  होटलों
 में  या  स्टिल्स  पर  उनकी  तनख्वाह  बहुत
 कम  होती  है।  मेरा  सरकार  से  निवेदन  है

 कि  ये  ठेके  कोआपरेटिव  बेसिस  पर  दिये

 जायें,  किसी  प्राइवेट  आदमी  को  न  दिये

 जायें  शौर  जो  लोग  स्वयं  काम  करते  हैं
 उनके  नाम  पर  ठेका  किया  जाये  ।  बम्बई

 से  दिल्ली  तक  जनता  गाड़ी  चलती  है,  सभी

 गाड़ियों  में  खान-पान  की  व्यवस्था  होती  है
 लेकिन  केवल  एक  गाड़ी  ऐसी  है  जिसका

 काम  एक  प्राइवेट  आदमी  को  दिया  हुमा  है
 कौर  बहु  कोई  व्यवस्था  नहीं  करता  है

 बल्कि  दूसरों  को  देता  है  |  इसलिए  मेरा

 कहना  है  कि  इस  सम्बन्ध  में  विशेष  व्यवस्था

 की  आए  ताकि  इस  स्थिति  को  सुधारा जा

 सके  ।राज  जो  ब्यक्ति  बम्बई में  रहता  है
 उसका  ठेका  रतलाम  में  होता  है  धौर  एक-

 एक  व्यक्ति  को  r2-72  ठेके  दे  दिए  जाते

 हैं  जबकि  एक्सरे  लोगो  को  एक  भी  ठेका

 नहीं  मिलता  है  |  मेरे  पास  लोग  खासे  हैं,

 मैं  उत्तरी  सिफारिश  करता  हूं  तो  जनरल

 बैरियर  की  तरफ  से  यह  उत्तर  विया  जाता
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 है  कि  हमारे  हाथ  में  कोई  व्यवस्था  नहीं  हैं,

 बाप  लवे  बोर्ड  को  मिलेंगे  तो  |...

 रहेगा  ।  लेकिन  जो  लोग  लेता  चाहते  हैं  वह

 काफी  रिश्वत  देते  हैं  शौर  कोई  भी  ठेका

 ले  लेते  हैं,  चाहे  बह  सोचे  का  हो  या  ड्रा ली
 का  हो  झथवी  स्टालों  का  हो  ।  मैं  चाहता

 हैं  कि  मंत्री  महोदय  इधर  ध्यान  दें  ताकि

 इस  स्थिति में  सुधार हो  सके  ।

 SHRI  R.  ५.  SWAMINATHAN
 (Madurai)  :  From  the  explanatory  memo-
 randum  of  the  Supplementary  Demands  for
 Grants  (Railways),  ]  find  that  there  isa
 proposal  toconvert  the  Trivandrum-Qui-
 lon-Ernakulam  line  from  metre  gauge
 into  broad  gauge.  I  am  very  happy  that
 the  Government  have  come  forward
 with  this  proposal  because  tt  i8  a  very
 important  one.  At  the  same  time,  I  find
 the  statement  which  reads;

 “Due  to  the  highly  restrictive  capa-
 city  of  the  existing  metre  gauge  line
 between  Tenkass  and  Quijon.  ”’.

 I  would  like  to  know  what  it  means.
 According  to  this  :t  appears  that  because
 there  is  some  difficulty  that  they  are
 experrencing  mn  transporting  goods  from
 Tenkasi  to  Quilon,  they  want  to  go  in  for
 this  conversion.  We  want  this  conyersion
 should  take  place  for  ths  and  for  many
 Other  important  reasons  too.  But  I  would
 hke  to  know  whether  transhipment  between
 Tenkasi  and  Quilon  is  going  to  be  aban-
 doned  because  of  this,  and  also  whether
 the  transhipment  between  Madurai  and
 Trivandrum  38  going  to  be  abandoned?
 And  for  that  matter,  what  about  the
 transiipment  of  goods  from  Madras  to
 Trivandrum  via  this  line.  If  that  is  going
 to  be  the  case,  then  I  think  that it  isa
 wrong  thing,  and  it  is  a  wrong  idea  which
 the  railways  are  having.

 There  is  also  a  proposal  to  convert
 the  metre  gauge  line  from  Karur  to
 Dindigul  and  Madurai  and  take  it  to
 Tuticorin.  While  there  has  Been  some
 mention  about  the  conversion  of  the
 line  in  other  parts  nothing  has  been  mon.
 tioned  in  the  explanatory  menjorandym
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 about  the  coniersion  of  Karur-Dindigul-
 Madura  to  Tuticorin  broad  gauge  line.
 ‘When  they  are  convérting  the  Hine  up  to
 Madurai,  it  is  only  a  short  distance
 from  Madurai  to  Quilon.  I  hope,  there-
 fore,  that  the  Railways  would  think  of
 converting  the  entire  line '  into  broad
 gange,  that  is  Madurai-Tenkasi-Quilon
 line  and  also  Madurai-Tuticorin  line.
 There  isalso  a  proposal  to  link  Kanya-
 kumeri  with  Trivandrum  and  also  with
 Tirunelveli.  I  would  request  the  hon.
 Minister  to  look  into  these  things  also.

 lam  happy  that  Government  are
 coming  forward  with  the  proposal  to  go
 ahead  with  the  clecirification  of  the
 Madras-Vijayawada  line.  That  is  very
 necessary,  because  of  the  traffic  conges-
 tion  and  alsoto  avoid  the  delay  in  the
 train  times  for  three  to  four  hours.
 There  is  dolay  inevery  movement  due  to
 non-electrification.  In  this  connection,
 J  would  urge  the  hon.  Minister  to  take

 up  the  electrification  of  the  Southern
 sector  beyond  Villupuram.  At  present,  the
 electrification  is  there  only  from  Madras
 to  Villupuram.  I  would  request  the  hon.
 Minister  to  extend  the  electrification  from
 Villupuram  to  Tiruchirapalli.  Unless
 Government  come  forward  to  convert  the
 entire  metre  gauge  line  from  Madras-
 Trivandrum  via  Tiruchirapalli  and  Madu-
 rai  they  cannot  solve  the  transhipment
 problem.  This  is  something  of  paramount
 importance.

 The  hon.  Minister  has  come  forward
 with  proposals  for  construction  of  many
 new  lines.  But  nothing  in  Tamil  Nadu.  I
 would  invite  his  attention  tothe  demand
 for  many  sew  lines  from  Tamil  Nadu
 also.  For  instance,  there  isa  demand  for
 the  public  for  aline  from  Madurai  to
 Keraikkudi  vie  Melur  and  line  between
 Salem  and  Tiruchirapalli  via  Rasipuram
 atid  Namakkal.  I  am  very  happy  that
 the  bon.  Minister  has  got  affection  for
 the  people  of  Tamil  Nadu.  I  am  happy
 that  he  is  going  ४0  connect  Guniakal
 with  Bangalore  by  a  broad  gauge  libe.
 But  at  the  same  time  he  must  show  some
 consideration  for  the  Tamil  Nadu  people
 for  whom  he  says  he  has  a  lot  of  affection
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 and  he  should  cansidec  favourably  the
 demands  for  these  new  lines  also  from
 Tamil  Nadu.

 MR.  DEPUTY-SPEAKER:  I  have
 ‘been  informed  that  the  statement  by  the
 Defence  Minister  will  be  made  at  3.40
 P.M.  and  notat!  P.M.  We  will  have
 a  few  more  speakers.

 SHRI  BANAMALI  PATNAIK
 (Puri):  हल  would  like  to  remind  the
 hon.  Railway  Minister  of  the  promise
 he  gave  to  the  Members  of  Orissa
 to  construct  a  new  line  in  Orises  from
 Banspani  in  Keonjhar  district  to  Jakh-
 pura  on  the  main  line,  The  area  covered
 including  Sinhbhum  is  the  Ruhr  of  India.
 This  is  a  mining  area  full  of  rich  grade  iron
 ores,  nickel,  manganese  and  chrome.  But
 at  present  itis  without  any  communica-
 tion  and  so  it  cannot  develop.  We  have
 now  the  Paradeep  port.  I  congratulate
 the  hon.  Minister  on  expediting  the
 construction  of  a  rail  link  to  Paradeop,
 But  unless  the  mining  area  is  connected
 with  the  main  line,  there  will  be
 difficulty  for  transporting  ores.  Now
 the  Orissa  Mining  Corporation  is  sup+
 plymg  ore  to  Japan  through  MMTC
 but  the  Railway  is  not  able  to  transport
 the  required  quality  of  ore  to  the  port,
 Everyday  8  thousand  or  more  tonnes  of ore
 are  carried  by  truck  by  road.  This  causeg
 damage  to  tho  road.  In  that  way,  there  is
 a  joss  to  the  road  of  Rs.  3-4  crores  because
 this  amount  has  to  be  spent  to  repair
 the  road,  Not  only  that,  there  is  tho
 loading  and  unloading  problem  which
 causes  double  expenditure  on  that  score,

 For  the  convenience  of  transport,
 the  MMTC  had  requested  to  extend  the
 Railway  line  from  Banspani  to  Jerudi  86
 that  the  mining  operation  could  be
 conducted  without  any  transport  problem
 being  faced  immediately.  Similarly  there
 was  a  proposal  to  have  a  line  from
 Jakhpure  to  Dubri  by  the  Orissa  Govern.
 ment  through  the  Mining  Corporation,
 This  is  pending  the  final  construction  of
 the  Jekhpura-Banspani  line.  It  would
 save  a  fot  of  money  which  would  other.

 wise  have  to  be  spent  on  rhad  transpott,
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 Previewudly  thero  was  8  proposal  to

 have  a  line  from  Talchor  to  ‘Vimlagerh
 But  it  was  found  wneconomical  by  the
 railways,  As  ogards  the  ares  from

 Jukhpura  to  Benspani,  if  there  is  no
 gororiinication,  it  cannot  develop,  So
 wtailway  connection  is  very  necessary.  It
 छह  said  there  is  no  traffic  potential.  But  this
 argument  is  like  putting  the  cart  before
 the  horse,  Unices  you  give  a  line  there
 cetinet  be  any.

 ITwould  therefore,  again  uige  upon
 the  Minister  to  consider  opening  a  now
 line  from  Jakhputa  to  Banspani  so  that
 this  mineral  area  can  be  doveloped.

 The  mining  areas  of  Malangatoli  Naya«
 gach,  Gandharwarda  and  Sukinda  will
 have  an  outlet.  It  will  not  stand  in  the
 way  ofthe  development  of  Haldia  port,
 Thereisno  possibility  of  handling  ore
 at  the  Calcutta  port.  So  ore  has  to  be
 transported  cither  to  Haidia  or  to
 Patadeep.

 The  district  of  Singhbhum  which  18
 in  Bihar  is  also  full  of  ron  ore.  But  now
 it  cannot  be  tranaported.  The  Banspam
 fine  will  connect  this.  It  has  to  be  linked
 through  this  line,  as  has  been  suggested
 by  Shri  Nawal  Kishore  Sinha,

 If  you  look  at  the  figures,  you  will
 find  since  the  railway  i  not  able  to
 cops  with  the  transport,  we  have  to
 retort  to  road  transport.  But  we  are
 Joning  every  day  Rs,  i3  per  tone  on
 Tpad  transport.  This  is  being  subsidised.
 This  is  a  national  Joss.  Ifa  total  of  9
 gnifiion  tonnes  has  to  be  transported  m
 this  way,  we  can  calculate  the  total  loss
 This  money  can  be  saved  and  ploughed
 tack  for  the  railways  and  spent  on  the
 construction  of  the  railway  line.

 Sir  another  point  may  be  considered.
 The  ex-Meharaja  of  Mayutbhanj  had
 eeadiructed  a  narrow  gauge  line  from
 Rape  to  Bangripysa  and  the  ox-Maha-
 tain  of,  Pariekomedi  had  constructed  a
 pacrow  geuge  jine  from  MNaupate  to
 फिमफेण:  Since  it  ig  not  ecdnomig  to  run
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 these  two  lings  us  they  are,  they  should
 be  converted  inte  broad  gauge  bo  ‘that
 the  entire  area  can  be  developed,  This
 area.  js  predominantly  a  tribal  area  and
 full  of  forests  and  other  potentials.  2जज
 inatoly  these  twe  lines  af  converted  into
 broad  gauge  have  to  connect  Baugriposi
 with  Raisaingpur,  connecting  Tata  and
 Gunapur,  connecting  Royegeda  which  is
 fast  developing  into  an  Industrial  Centre
 in  Orissa,  These  should  be  done  in  the
 interest  of  the  backward  regions.

 These  are  the  two  proposals  which
 Jam  placing  before  the  Minister  and  I
 hope  he  will  take  expeditious  action  to
 implement  them  in  the  interest  of  back-
 ward  regions  wltimately  for  ational
 gain.

 3.00  hrs.

 eft  विभूति  मिश्र  (मोतिहारी)  :  मत्री

 महोदय  को  मैं  धन्यवाद  देता  हूं  कि  वह

 बहुत  मजबूत  कदम  उठा  रहे  है।  तीन

 छोटी  लाइनों  को  वे  बड़ी  लाइनों  मे  तब-

 दील कर  रहे  हैं।  दो  साउथ  में  हैं  शौर

 एक  गुजरात  में  है  लेकिन  हम  लोग  जो

 नार्थ  बिहार  मे  रहते  है  उन  लोगो  के  पास

 छोटी  लाइन  है,  कोई  बड़ी  लाइन  नहीं  है।

 समस्तीपुर  से  मुजफ्फरपुर  मोतीहारी,
 रक्सौल  होते  हुए  तर कंटिया गंज  तक  था

 मोतीहारी  से  सीधे  बगहा  तक  जो  छोटी

 लाइन  है,  इसको  मैं  प्रार्थना  करता  हुं  कि

 बड़ी  लाइन  में  तब्दील  कर  दिया  जाए  |  महू

 चीज  बहुत  दिनों  से  वली  झा  रही  है।
 मैंने  मंत्री जी  को  इसके  बारे  में  पत्र  भी

 लिखा  हैं  4  लेकिन  ते  मालूम  कितना  समय

 उनको  लगेगा  इसका  उत्तर  देने  में  य

 इसको  करने  में  गंडक  योजना  भरी  हाँ  बन

 गई  हैं।  उसका  भी  सामान  काफी  सैदी

 होगा  ।  मुजफ्फरपुर  से  &  जाने  के  बाद

 सगर  आपको  जरूरत  पड़ेगी  तो  नीचे

 लखनऊ को
 श्राप  इस  लाइन  से  सिली

 सकते  हैं।  यहां  aw  एक  लादन,  कड़ी
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 jar हो  जाएं,  बह  सांग  कई  बार  की
 जा

 चुकी है।  में  शर्मन  करता  हूँ  कि  इस
 पर

 चुस्त  ध्यान  दिया  जाएं।  दो  भाप  साथ

 में और  एक  गुजरात  में  बड़ी  लाइनें  दे

 रहे  हैं। मैं  प्रांत  करता  हूं  कि  साथ-

 बिहार को  भी  जरा  बाप  स्याल  में  रखें।

 मैं  चाहता  हैँ  कि  झप  जलूद  चलकर  देखें,

 सफर  करके  देखें  कि  यात्रियों  को  कितनी

 तकलीफ  होती  है।

 हमारे  यहां  जूट  के  दाम  बहुत  गिर

 गए  ये  कौर  उसका  करर  यह  था  कि

 ह्म  लोगो  के  यहां  कोइ  डायरेक्ट  लाइन

 कल करा  जाने  वाली  नहीं  थी।  यह  भी

 एक  दिक्कत  हम  लोगों  को  है।  उत्तर-बिहार

 बालों  के  लिए  माकिट  कलकता  ही  है

 फ्लोर  कलकत्ता  जाते  के  लिए  हमारे  पास

 बड़ी  लाइन  नहीं  है।  हम  बो डेर  पर  भी

 हैं।  इसलिए  भेरी  यह  मांग  है  कि  मंत्री

 महोदय  इस  काम  को  भी  करें।  छोटी  लाइन

 को  बड़ी  लाइन  में  तबदील  कर  दें।

 यही  मेश  कहना  है  मैने  तीस  मिनट

 से  भी  कम  समय  से  अपना  भाषण  समाप्त

 कर  दिया  है  ।

 SHRI  6,  M.  STEPHEN  (Muvatt-
 wpuzha):  Mr.  Deputy-Speaker,
 Sir,  I  rise  with  a  feeling  of
 genuine  pleasure  and  gratification  to
 support  the  supplementary  demands  for
 grants,  My  joy  arises  from  two  considera-
 toms:  onc is,  looking  at  the  performance
 of  the  rallways  in  retrospect,  from  the  date
 of  the  last  budget;  I  had  the  occasion  to
 commend  them  on  many  pomts  of  achie-
 कमप्रताँ,  At  the  pragent  juncture,  I  do  su-
 apott  these  demands,  because  the  raitways
 according  to  me,  ara  performing  a  9889
 grand  job;  they  ae  bearing  the  brunt  of
 thd  defence  requirements,  transporting
 mon,  goods  and  armaments  on  the  one
 Wide,  without  dislocsting  in  the  least  the
 Linta  withth  किए  to  run  to  meet  thd  civilian

 1...  the  ther,  This  ds  A  ame
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 compliment  the  railway  admitistration.

 Sevondly,  locking  in  retrodpect,  हैं  fied
 that  the  Minister  has  suddeoded  in  fullilting
 certain  targets  they  placed  before  thix  _He-
 use,  The  measure  in  which  the  punctuality
 is  beitig  observed  is  One  of  them,  Another
 thing  is,  the  supplementary  demands  take
 into  account  certain  commitments  prey
 made  laat  time.  There  is  one  item  on  whi-
 ch  lam  particularly  happy.  7  refer  ta  the
 proposal  for  the  conversion  of  the  metre
 gauge  line  from  Ernakulam  to  Trivas
 drum.  Thia  isa  demand  which  has  been
 mthe  air  for  quite  a  long  time,  and  it
 had  been  falling  on  deaf  cars,  In  the  bud-
 get  which  was  presented  before  this  Hd-
 use  last  time,  thero  was  a  mention  about
 this,  and  there  wasa  vague  promise  that
 this  matter  would  be  attended  to.  I  am
 happy  that  the  rhatter  has  been  taken  up.
 It  is  assuming  shape,  and  Rs.  3  crores  is
 being  demanded  for  this  purpose,  Bat
 may  Tsay  that  this  is  the  beginning  of
 certain  othert  things  with  respect  to  that
 area  also  ?  It  was  m  4958  that  this  metre.
 gauge  line  from  Ernakulam  to  Quilon  wis
 laid  and  opened,  and  at  that  time,  it  was
 a  moot  point  whether  it  was  @  remunerst-
 tive  line.  Experience  of  the  past  23  years
 has  shown  that  this  is  not  only  remunein-
 tive  but  highly  remunorative,  and  that  the
 area  presents  a  fertile  ground  for  the  rail-
 ways.  I  take  this  opportunity  to  appeal  to
 the  railway  administration  and  to  the
 Railway  Minister  to  take  into  comiders-
 tion  the  special  needs  and  requirements  of
 that  area  in  the  interest  of  the  people  of
 that  area  and  in  the  interests  of  the  rail.
 Way  itself,  Here  is  a  field  for  the  Railways
 to  coms  in,When  this  broadgauge  is  coming
 in  other  things  would  be  following  suit,
 Railway  stations  would  have  to  come  tn.
 All  the  etations  ano  ante-difuvian  end
 dilapidated;  renovation  has  te
 place.  Divisional  headquarters  will  have
 to  be  established  there  in  order  that  tie
 needs  af  that  area  may  be  te,
 There  is  not  even  a  workshop  in  that
 area.  Workshop  ig  an  absolute  nevessity
 because  of  the  preasute  pf  traific  ond
 flowitig  in  of  more  railways.  There  és
 teteven  a  major  stdre  depot  ih  that
 grea;  it  has  getto  be  provided.  वै पिक्
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 is  not  ven  a  scrap  depot  theres  the
 worap  has  to  be  sold  out.  Ths  will  have
 to  be  attended  to.

 हूं.  ा  saying  80  only  because  there  is
 heavy  traffic  in  that  area;  it  is  acknow-
 lodged.  Therefrom  it  follows  that  the
 othor  requirements  will  have  to  be  attended
 to,  Taking  into  consideration  the  way
 im  which  the  local  needs  and  local  de-
 mands  were  being  responded  to,  I  rest
 with  the  confidence  that  the  Railway
 Administration  will  take  note  of  these  conse-
 @anntial  demands  and  will  certainly
 attemd  to  them.  With  this  feeling  of  satis-
 faction  ax  hopo  I  support  the  demands
 with  fall  compliments  to  the  Ratlway
 Administration.

 भी  शामांबतार  दोस्ती  (पटना):  इन

 झनुप्रक  मांगों  के  द्वारा  नई  रे सबे  लाइनों

 के  निर्माण  के  लिए  राशि  मांगी  जा  रही

 है।  इस  सिलसिले  मे  मेरा  निवेदन  है  कि

 बिहार  में  दो  छोटी  लाइनें  हैं।  एक  का

 जि  शर्मा  जी  ते  किया  है  i  एक  फतूही
 &  इस्लामपुर  हैं  शोर  दूसरी  धारा से

 सहारा  तक  है।  जैसा  कि  शापने  सुना
 दोनों  रेलवे  लाइने  मुनाफे  पर  चल  रही  हैं

 लेकिन  फिर  भी  इनको  बन्द  करने  की'

 साजिश की  जा  रही  है।  एक  तरफ  तो

 श्राप  नई  लाइनें  बिछाता  चाहते  हैं  कौर

 दूसरी  तरफ  पुरानी  लाइनों  को  बाद  करना

 चाहते  हैं  1  ये  दोनों  बातें  साथ-साथ  नहीं

 ग्ग्प्  सकती  हैं।  नई  लाइनें  श्राप  बनायें

 लेकिन  पुरानी  लाइनें  श्राप  तोड़ें  नहीं,

 उनकी  भी  भालू  रखें  ।  भ्रमर  उनके  मालिक

 उनकी  चलाने  के  लिए  तैयारी  हों  तो

 उसको  भाप  झपने  हाथ  में  ले  लें  ताकि  रेल

 मजदूर  बेकार  त  हों,  उनके  हजारो  झाशितों

 के  सामने  भुखमरी  का  सवाल  ते  पैदा  हो
 और  उस  इलाके  के  विकास  में  किसी  प्रकार

 की  रुकावट  न  बझाए

 ear  से  गया  56  मीर  है  धीर  पूर्वी

 रेलवे  में  भया  से  पटना  तक  की  लाइन  को
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 डबल  करते  की  नति  बहुत  दिनों  से  चल

 रही  है।  उस  लाइन  पर  यात्री  बहुत  चलते

 हैं।  एक  साइन  के  रहने  से  जो  बदी
 तेज  चलने  वाली  गाड़ियां  हैं  वे  बहुत  लेट

 हो  जाती  हैं।  मेरा  निवेदन  है  कि  उसे
 शबल  किया  जाए  ताकि  रेलवे  का  गोवा-

 गठन  बन्द  ने  हो  और  उस  इलाके  के  लोगों
 को  सुविधा  हो  ।  खास  तौर  से  जो  सरकारी

 कर्मचारी  दफ्तरों  में  जाते  हैं,  वे  इस  कारण
 से  लेट  हो  जाते  &  कौर  सरकार  उनके

 खिलाफ  कार्यवाई  करती  है  1

 बरौनी,  गरहरा,  घन वाद,  कुसुमा,
 टाटानगर,  गोरखपुर,  इंटेग्रत  कोच  फैक्ट्री,
 मद्रास  गुन्तकल  इरादी  जगहों  में  रेल  मज-

 दूसरों  क ेखिलाफ  कार्रवाई  की  गई  है,  उन्हें
 सस्पेंड  किया  गया  है।  सात  हजार  से

 ज्यादा  लोगों  का  भें क  इन  सर्विस  हो  गया

 है।  बहुत  से  लोगो  पर  मुकदमें  चल  रहे

 हैं  i  भ्र भी  पचास  से  ज्यादा  पालियामेट  के

 मेम्बरों  ने,  जिनमें  दोनों  तरफ  के  एम०  पी०

 हैं,  रेल  मंत्री हो  एक  पत्र  लिखा  है  जिसमे

 मांग  की  है  कि  इन  तमाम  कार्यवाइयां

 को  खत्म  किया  जाए  लक  रेल  मजदूर  जोश

 के  साथ  देश  की  सुरक्षा  के  कामों  में  हाथ
 बटा  सके,  पाकिस्तानी  हमलावरों  के  दांत

 खट्टे  कर  सके।  मेरा  निवेदन  हैं  कि  इन

 तमाम  विक्टिमाइजेशन  के  केसिस'  को

 खत्म  किया  जाए  और  रेल  मंत्री  रेल  कर्म

 मारियो  को  एक  नया  उत्साह  प्रदान  करें

 13.9  bre.

 STATEMENT  RE.  LATEST  POSITION
 ABOUT  PAKISTAN  AGGRESSION

 ON  INDIA

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGIIVAN  RAM):  The  Hon'ble  Members
 will  recall  the  statement  I  made  in
 House  in  the  afternoon  on  December’  =

 Thad  then  said  that  the  Pakistan!  objec-
 tive  of  inflicting  substantial  damage  of  us
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 through  4  premeditated  pre-emptive
 mitack  has  been  frustrated.  The  Pay
 fereos  fixve  been  making  repeated  amd
 determined  efforts  to  inflict  damage  on  us
 ad  probe  for  possible  weak  spots  in  our
 defences,  We  have  heen  endeavouring  to
 blunt  Pakistan's  aggressive  military
 machine.

 The  Pakistani  Air  Force  has  been
 visiting  our  airfields,  but  the  damage  they
 have  been  able  to  inflict  has  been  negligible,
 We  have  been  able  to  repair  the  damage
 inflicted  and  our  airfields  continue  to  be
 operational,  There  has  beon  a  gradual
 decline  in  the  sorties  mounted  by  the
 Pakistani  Air  Force.  This  may  be  the
 result  of  the  damage  inflicted  by  our  Air
 Force  on  their  air  installations  and  air-
 ficlds.  So  far,  wo  have  destroyed  52  of
 Pakistani  combat  aircraft’  and  4  more
 probably  damaged  3  Pakistani  pilots  are
 in  our  custody.

 Our  Air  Force  has  been  concentrating
 for  the  last  two  days  on  air  defenco  of  our
 forward  positions  and  providing  close
 support  to  ground  operations.  We  have
 also  successfully  attempted  to  dislocate
 Pakistani  lines  of  communication,  supply
 dumps  and  oil  installations.  We  have  lost
 22  aircraft  in  all.

 Pakistan’s  repeated  attackson  Poonch
 have  been  beaten  back  with  heavy  losses.
 There  has  been  intense  pressure  in  the
 Chhamb  Sector.  We  have  withdrawn  our
 troops  to  prepared  positions  on  the  river
 Monavar  Tavi.  In  the  fighting  that
 preceded  this  planned  withdrawal,  Pakis-
 tanis  lost  25  tanks  and  they  suffered
 heavy  casualties.  We  are  exercising
 gounter  pressure  in  the  area  Akhnoor
 and  Shakargarh.

 The  Pakistani  forces  have  been  pushed
 out  of  the  Dera  Baba  Nanak  Enclave.
 The  bridge  across  the  Ravi  is  in  our
 possession,  The  attempts  on  the  part  of
 Pak  forces  to  infiltrate  behind  our  lines
 have  been  frustrated.

 Ya  the  Amritsar  Sector,  a  few  Pakistani
 order  posts  are  now  in  our  occupation,
 To  the  Ferozepore  area,  the  Pakistani
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 forces  have  been  ejected  from  the  Sejra
 Enclave.

 In  the  Rajasthan  Sector,  a  Pakistani
 armoured  exlumn  made  a  bid  for  the
 area  around  Ramgerh.  This  column  was
 held  at  Longanavala  and  hag  beem  practi.
 cally  decimated.  Twenty  tanks  wore.
 definitely  destroyed  and  seven  more
 damaged.  We  have  succeeded  in  effecting
 entry  into  Sind  from  two  directions,  Our
 troops  have  advanced  around  various
 points  and  our  leading  elements  are  about
 0  miles  short  of  Naya  Chor.  We  hava

 also  captured  Islamgarh.  Our  forces  have
 been  able  to  destroy  96  of  Pakistani  tanks
 80  far.

 Tn  the  Eastern  Sector,  our  troops  are
 acting  in  concert  with  Mukti  Bahini.
 Under  our  pressure,  the  Pakistani  occu.
 pying  troops  are  falling  back.  The  Jessore
 airfield  was  captured  by  us  this  morning.
 All  areas  west  of  Kaliganj  have  been  com-
 pletely  cleared  of  Pak  troops.  The  impor-
 tant  highway  from  Meherpur  via  Jhenida
 to  Goalandoghat  ferry  has  been  cut.  In
 Hulli/Dinajpur  area  our  troops  are  advan.
 cing  towards  the  Rangpur-Bogra  highway.
 Lalmunirghat,  with  its  airfield  has  been
 captured.  The  area  north  of  Kurigram,
 Rangpur,  Dinajpur  is  now  free  of  occupy-
 ing  forces.

 The  hon'ble  Members  are  aware  of  the
 capture  of  Akhaura  two  days  ago.  The
 strategic  centres  of  Maulvi  Bazar  and
 Brahmanbaria  are  now  surrounded.  Fent
 was  vacated  by  Pak  troops  yesterday;  the
 forward  elements  of  our  troops  are  now
 racing  towards  the  Chandpur  Ferry.

 In  Bangla  Desh,  the  Pak  Air  Force  has
 been  virtually  wiped  out;  our  air  supre-
 macy  in  that  area  is  complete.  From  the
 sea,  installations  of  military  value  have
 been  pounded  around  Chittagong,  Chaina,
 Mangla  and  Khulna.  Ali  maritime
 connection  between  the  occupying  forces
 and  West  Pakistan  has  been  completely
 severed,

 The  hon’ble  Members  are  aware  of
 the  daring  operation  carried  out  by  the
 Tadian  Navy  on  the  night  of  4/5th  Dacem-
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 wer,  Two  Pakistani  warskige  have  been
 sunk und  one  is  believed  to  have  bean

 damaged.  Ow  Naval  Forde
 to  within  5  wiles  of  the

 Karichi  harbour,  Their  bombardment
 fing  inficted  severe  damage  on  tho  har-
 body  instatlations  and  oi]  storpge  tanks.
 Th  the  Bay  of  Henge},  the  Indian  Navy  was
 able  to  sink  one  Pakistani  submarine.  The
 Bestoin  fleet  is  tow  operating off  the  Pak

 ocoupied  const  in  Bangla  Desh.

 The  three  Borvicos are  working  on  a
 highly  integrated  jeint  plan  of  operations.
 Theefiicioncy  with  which  these  plans  have
 Does  executed  ang  the  mutual  support
 which  one  arm  has  provided  to  the  other
 have  beon  gratifying.

 About  the  U.N  ,I  have  to  inform  the
 Houre  that  &  safe  conduct  was  given  toa
 प्रकर,  Aircraft  €-230  from  8  A.M.
 to  0  AM.  on  Decamber  6th.  This
 oquld  not  be  utilized  by  the  U.N.  At  the
 foquest  of  the  U.N,  Representative  in
 New  Dethi,  a  safo  conduct  for  U.N.  air.

 t-
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 cradt  was  given  for  December 3th  effective
 from  7  A.M,  to
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 have  been  no  opesmtidos  aver  the  Bianca
 aren  since  0  PLM.  last  night,

 Tt  ‘hus  been  reported  from  Bacea  that
 %  UN.  aircraft  has  been  damaged  over
 the  Dacca  airfield,  The  Air
 have  confirmed  that  no  Indian  aircraft
 have  been  operating  in  that  area  up  to
 thia  time.  The  U.N.  have  been  advised to  investigate  in  Dacca  with  rogard  to  the
 damage  reported  to  have  been  inflicted  on
 that  aircraft,

 T  would  like,  on  behalf  ofthe  Members
 to  communicate  to  the  Armed  Forces  the
 appreciation  of  the  House  for  the  vahant
 way  in  which  they  are  defending  the
 country  and  defeating  the  enemy.

 43.20  bre.

 The  Lok  Sabha  then  adjourned  till
 Ten  of  the  Clock  on  Wednesday,
 December  8,  97]|Agrakayana  २7,
 §893  (Saka),


